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der; why they cannot say in cate
gorical terns that when this report 
is called lor  judicial  cognisance 
along with  the various reports laid 
on the Table, they will be  given. 
The Comminlon instituted under the 
Commission of Enquiries Act  can
not take a judicial decision on these 
reports without seeing them and so 
they want it.  Why cannot they say 
in categorical terms that this report 
would be made available?  Secondly 
it raises a very delicate Centre- 
State relationship.  Orissa is a sur
plus State regarding  food. There  is 
the law and order situation. We do 
not want that this cordial relation
ship should be  snapped.  We all 
want that cordial relations between 
the  State and the  Centre  should 
continue.  What is the  wisdom In 
the Home Ministry decision to  put 
all impediments in the State-Centre 
relationship?

Shrl I. B.  C ha van:  Hie  hon.
Member has offered his comments. I 
do not think he has asked for  any 
information.

Shrl P. K. Dec: I wanted a cate
gorical answer to my question.

Mr. Speaker: You  gave  a long 
background. What is the  question? 
Put the question.

8hri p. K. Deo: You  know  all 
that background.  In  view of all 
that, if the commission of  enquiry 
asked for the report to take judicial 
cognisance of it.  will it be made 
available to the commission?

Shri Y. B. Chavaa: I said that  if 
the commission requires it for pur
poses of evidence,  certainly  our 
intention will be to give it to them.

IMS bn.
ELECTION TO COMMITTEE

Central Awxaomr Cdmmkik m m 
National Cadet Com

Che Mirtrtf ef  Peisaw  (Shri 
twaraa Singh): sir, I move:

“That in pursuance of sub-sec
tion  (1) of section 12 of  the 
National Cadet Corps Act, IMS, 
as amended by the National Cadet 
Corps (Amendment)  Act,  10S2, 
the members of  Lok Sabha do 
proceed to elect, in such manner 
as the Speaker may  direct, two 
members from among themselves 
to serve as members of the Cen
tral Advisory Committee for the 
National Cadet Corps for a term 
of one year, subject to the other 
provisions of the said Act and the 
Rules made thereunder”.

Mr. Speaker: The question is:

“That in pursuance of sub-sec - 
tion (1) of  Section 12  of the 
National Cadet Corps Act,  1M8, 
as amended by the National Cadet 
Corps (Amendment) Act,  1952, 
the members of Lok Sabha do 
proceed to elect, in such manner 
as the Speaker may direct, two 
members from among themselves 
to serve as members of the Cen
tral Advisory Committee for the 
National Cadet Corps for a term 
of one year, subject to the other 
provisions of the said Act and the 
Rules made thereunder.”

The motion mas adopted.

UJB kn

GENERAL BUDGET—GENERAL 
DISCUSSION—contd.

Mr. Speaker: We have seven more 
hours for the debate.  We shall take 
up the General Discussion now.

Shrl P. K. Dee (Kalahandi): Before 
you go tc the next item, regarding the 
privi'ege motion I have given notice 
against the Prime Minister—

Mr. Speaker:  No, not  here.  It
should be brought to my notice in the 
Chamber.
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Shri P. K. Das: If she can correct 
her statement in the light of Major
Gen. Rikhy’s report----
Mr. Speaker: He can please write 
to me.  He should not raise it here 
like thi«.  Anything raised on  this 
matter will not be taken down. The 
Swatantra  Party  has 21  minutes; 
Jan Sangh 35  minutes;  DMK  26 
minutes:  Communists  17  minutes.
SSP had finished their;  the  other 
Communists also hâe finished.  PSP 
a'so finished their time.

Shri Hem Banu (Mangaldai): You 
may call Acharya Kripalani.

Mr.  Speaker:  Yes;  Acharya
Kripalani.

Shri Baburao Patel (Shajajur): Sir, 
on a point of order. What about one- 
man party?

Mr. speaker:  Point of order  on
what? There is no subject under dis
cussion now. Now, Shri Ahmad Aga 
has to continue his speech.  After 
that, I shall call Acharya Kripalani.

(SrTTTJpTT):

3 »Tf Vf TfT *T fa  W W 

Vt STOTT ft t  % n̂SWiRt 

Tf*nR  fa*TT «fk "3H ¥t fTTfe

%■ *knPj+' 3ft  JTTOTT g>ft 3ft

afTWH «K+K t̂ fWt aft  cmro 

fVfar̂r fr̂st *t, 5ft fa 7S sr?rcnft 
>iJf t,  fanr Sr «s*T!rf»rp

TPTTftitf I W fasrffR

niiftarttft tfttr* *nr *rrr 11 

■3  ̂*rfr *r fa :

“A nation can do  without  its 
capitalists, but it can  never  do 
without its labourers."

xfir n? tprro Rrftrra- ift

$ i vrffiA iff tnfw vt’tt fa tWw 

«tw*fiar Vt  Wt

■| ■ i

tft awrftf gsft aft fa to? 

i fcnfawfrft

nr WPT JJft TW  I  fa 

•Ft T»T fajJT art*, ̂STVSr IT 1 o

vsreft  fwfW  arft i qrf *nr 

Tît 1 fa ift v*t faimrA,

 ̂ »ft twt w  fa  w  

Tt wrt  I *f TRT Tf«t  fa 

¥PT *t *nrr tftr gsr? %  *rrff*,

Jf *lf WTcT TWt  fa 

*q*sr  •T'Trsnr ̂ ff*r i Jif 

astft* aft  vrft sft fflf i

jtut  Uf $ fa 3f  ?ft *rw S 

aft h* ̂ >F#r, & «ft v§t xftx

■strc & wft  i wf! uz «ft fa 

«re T̂t f>, sftew* *#tr  ft to 

ip? <tt »ft irftT +>̂ T  »ft I

qz qcgr >wt fa rrwmti xtftir* wsprr 
fsrer an̂, it?, spirr »rcr fa f»r t̂

zZfST. tfrlT JWT̂T  UJft *f cWHT 

3T* I aft ITT̂ T *f?ft ̂  ?ar? *t tfa’T 

ft I %ftK  f JTJTSTiTr I fa *Tff <?T

Kjf>rr % ̂   spTTfr  r»iwr i

irt ̂f*r»r vt

frzrdvt.i i  ?Tfa5T 

t fa *Wr »3(T «ptf $ ?

r*  !Tt ft ̂gt f̂-tT I

TO ftr fT  ̂

fain i w iuft? it v?r »r̂ fa«rr fa 

ipnft ctttt *tpf, g»n̂ Ht»r 

rr»r rftr  *r f»r  ?r «tt»t srr?fr i 

5*rfâr f»r st ifafe:  <Pt i

h4H. ̂,fa ̂ 11  W TC Ĥl 

ĉftarr Ji?r fvr fa •Bt aft

«ft,  4nr ft nf i *n*r Sr 

3p? srhmnr  5t?T sft w tt nrfapft 

softer  fa ?#rtrf̂y ift jf iftr 

sir?%ar 5̂?r ât i

far ?«t ¥t ^rr ?r̂f n̂ffit fa 

tj* 3TK ?rt TC fRNRT
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ft*  flaft ̂rc*  % anr vt

iit 1 wrw ^  w  UPtr ft?

npĝH T< tt pr?rT if »m 1 
f*T*?tlTf tft 1J5RT  ft? ifRTTT

qrfipfcTT̂ *  *rro  ift ju t  i 

trtft pr 'fto % fwz =r?t <TTir <r ft.

'nft̂rnr ft farĉrr <rsr 1 <nft*3r!T % 

*? wts *f *t *Trsr srmrfr̂ ?rrc 

(̂ iwft) 5«rr 1 5« vr 'Rftarr *t? 
f»rr ft? 35*  *f er It Tr̂ ?r #r 

 ̂ 1 Jijt w  wrar tr«ft aff ■sft »jfw«fra
$*T TT »mt «flf I JT5 ̂  ̂sgT STWrT «IT 

3R *TfT  ft grr̂r, ĝrcT vr fm 

SjCT»n 5TRTT »jk 3ST S?t ?*T  STT'ft ̂ 

vrtra A arnft mftr sr? ̂  sit fx̂R$ie 
vt?ft 1 ?f a It *5*rf *r am gS str 

Tff % *rc *rô vt ftnn 1
*»r  tt vtfem vp! ifrft ̂rfgjf <ft
ft? ipr wnt arr9 1

*r»ft «ft rfor §tjt  *«tw aft m 

<rr q* ’TO** “'Ttopn” *r tot 1 w *r 
wtt % qrprm «tt ft; »t?j  v 

5nrnr *n̂f3f sft  fT 

aiT'TT ̂ rff*f apr ft? tr*ft  ff> 1

®fc?t wWt«mff «Ft «5T*r T'GTCT ̂ Tf̂t I 

Tff >W5r %  atf* if 1T5F m?r wt ft? 

»if  £ta? tft ft wtfts  *rr5rr ir

PR Vt STR *, WTOT JTT3T ft *1 

»flfs*?r f,  >n*T foft *£f ft Tt HTT5T 
«mrr «pt ftifa ̂  ’Trtrrr 1 -j*t  ^ 

arf*r ir *raT ft: :

,,Û TOT%<BTlr'rt*«RKTit«̂ WT 

arr*ftg?!;wr,T«̂ V,̂«PT'imT!it̂jf i"

*mT v* *ra fit 3s *w «n* »n atmt 

aw anr % TOTRT < aw TfS % WTO5T 

a* fif vtfww *f v̂ft fr
pF  T̂ftT ̂t  I ̂  W VT

«VcOTTt»ft«[>T̂ftr ̂  unt an ?r> 1

IflR fV ̂ WT ffcHT ?  ^ filtJIT

% v«it fin f̂atr»pf rr  ift 1 

«F»ft f# ̂tirtn ft »rf 1 xrtr ftrr tt* 

tfViiw, *ftr win 0̂ to «r?r wpp 

f«rr, aw t?t  ft? s*rr̂ vrnfh: if »ft

?̂ fWhfir̂ f ST I Sif ?ft  5T»T if 

fX TT3> Tt f3T«f?   ̂I ?nr WTTrT 
?t nf | «rtr: ffr  *t̂ 3*1 ut 

Jja«(i+ fwrit t 1 »ttt  fnit<f«i«T
%HT I  Tt ar̂Tff ifijt «ft I  lJt[ 

? ft? ̂   f̂taf 2fW Tt f>ft *Tf$? 1 

r̂?  m ir 3R ft? ̂ftr’Trr *rr »nrt 
«tt ̂»ft  % 3.qr gif  tr̂raff wrt 
faiST <W >T̂t ̂<.il ̂nfs?3t I

<Ht  ft: f?. errfi % ?pfti

ft wrf 11 aft wftsr r̂rr if T-pat »if t 

Vft W wWt ̂t | I W fJT<Hf?T̂ if t 

5P? sn «rr«r #? »n*r% rmr ̂tt̂ctt g 1 

*t  *nwai f  ft  antt  tt  w

Sft*f»R.  .  .  .

Shri D. C. Shams:  (Gurdaspur):
The treasury benches are not attend
ing to the speech.  They are talking 
to each other.  They are indifferent.

Mr. speaker:  The hon.  member
should conclude now.

«#t WfTW WPTT : # JRT  TfT <TT 

 ̂̂  TT̂f *Rft ̂ ft̂IT V ftw
«t̂5it̂rar  ft ft?f» 

sftCT̂pr wl srewr %% hftY «Tcf 
*ft  tflr ftft sr>ft ̂ »ft 1

ap*TT ft? its?? ft I JTUT fiKT vfr *r 

g ft? ̂  atrfr »T  PIT areft

 ̂1 «nr5PT  srff ft ft? f*r5*inntH

t̂ »st? «nr ̂ njit «T̂t ft? <?aT

sftr ̂ft<r«n«K ftit 3it9 1 wrar f 

fwHt % «mr vtr ft 1

»rar fwrr <* Os Htft ̂ TrtT ft 1 »̂r 

%fê f̂̂FRf»TF rft t1
vmftm

f>n ’̂Jt aft  vt ftrrt’ qr *ft 
% «ftt fnrc 'Hfsr firor tt «ft  wft:
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[«ft  trnrr]

««r vt ?r qrt tfar tftw* tone 
irtf 1 f*TRT artW srterr sj$r 
«T  fa* fTfft 5*RTT

n̂iCl WTrT 3ft fl' <p̂»Tr ̂rn̂rr ̂ 
w % forfarr if  «j$ | f%  qnr 

HV fv5nw | r«i«i»r *iIm  *n̂7

<pr  *r fiprr >m £ fip ar̂t <rc 

sefirf̂ RgiSiR? ̂ 1 

"fert 21 ftrftnpT̂zr 
Tf? 3 6 fafniw  $ «ftr srnr-tw hut
5oMVi«j»i ̂4c'<. ̂ | TO  •T̂f f*r
«Tf 5JTS-»r̂tSRT % W »TPft t I 
<s*ii O5 *ît  *rf ̂ 1 fl1 ̂ nuraT if*

^ ffrff 5ft *P#T % 5*w?t  WRT 

STT>TT 3TRT  I

*w4*f'd  ̂a inr o *̂T?r  <W 

«W? % 'fil̂S $T¥  TT <<TPT
vr t̂V t, ̂ww *rv ift rft 111 
ĥqqI ji r+ ̂tl THT 5f ̂*id 1 Tivftr
vt «m? 1 ̂  «rc 3f»j?T Jtp-1 whr
<t$i *rc *gci snr

*ra?ft $ 1

vnwtr 5f  sigff ̂tar ̂ 1

XPBWRT  »T5 ̂ f% 33 4<<Td OT
$ ̂ '•ihI 5̂ »i'lci'l ̂ I q? *fijT ̂ 
w*pt »inr »ft wi% & *sm <PT̂fr 
% 1 qrmr sr  afhrr ̂  jpr

«̂tt 1 n* at # «bw jfcrr t aft T=̂r 
iw h? *rar | ftaT ̂ i «<n?t 
iTXTITHVgT ̂  Wt «W’BtT

<nr tt #nrc  r̂ar ̂

«r$r$aiT arravaT ff wtft? *? rnfjf *f 
$*jarraT$ 1 *rc% ipp at *ft 
tc  tt ̂psrnr r̂tf̂: i
itx fW % Vt?* FTt̂r q?t TOT 
ur  WAsr $b srfr gm 11 Ufar
j rrwrw«*jwfiwratm iqvwr

«0[ jut «ft «̂r «it fv vwftr &e 

»wWe «j$r ^ f»if»»wO irrc 

% wra  ŝrt̂ nr  ^

<tt  tR sntfRnr ̂rte n t»n% <rc 

smrrift 1 ̂   ̂1 f ĵfrr

«pfNr vtttt sn̂rr j ftr ̂ 5̂

«jfT  <rr vmSt w qirr* «rt

5̂̂ sri'-̂w snttfiw % fntj «im* i 

JTf IfcT 3re<y | I

ygr qr  êft ̂ 1 t nrar

t̂fV̂r vnrtfvpr % :iM  T»ft 

îrt'T ♦illVcH’ *T ,T'ft  | t ̂ fV1*!

5̂  wwfbr ̂ wfHx»nT t ^

3*rnr fip’gttrnr % t#rtn,K̂r tt tjwitt 
•rTfTT ̂ 1 jtvrvw r̂rg fvvmfh: 

 ̂  ̂'a*l̂»  F̂PT ̂ T>1 ̂

t̂ RTR *fn  TT I

«BT 5JI*?r«*l % fiT̂ 5PIT ̂  »Tft 

 ̂ TOft 11 ̂it   ̂tfk

tfis trtts 4xpit arr m>ar ̂ 1 
VT ̂ »PR «RTf 3JT  ft 1 jf̂ rr 

fj ft> w+1 «rt% >pt  pnmr ursvt

TT5TT  I

zjfrsfr vt *rnr «g?r «̂iqi %*n

■̂1̂  ̂I littt) VP6t >J>îH

»fV fîrar 11 vrnftr if f3nr ?Rf If sfer 
*frc wcr ?rr<T< Jf kt   ̂ firrj 

»ft ?r*t ?M arnft  1  toi 

sft̂rr nntrfi ̂ er%?R̂ «  qr «r̂lf 

 ̂1 <5T«*i ̂nfr 11 wot

si? <e<J|iMiw ws «rc *t w am?, 

trx#«H5r ̂ar qr *r tstt anx? w av 
*r?t zfrrg iff »jcT whiw arqmrr 

Ĥrarr ?TRn| 1 

—1«n^— 11 # wftx wxr $ 

ft?  vs  *nq «frprr vt t# i

«iNI*i & fffgRTPT W1*r w^^nftww 

!TT<5 aiTir I «m ̂ WRT t
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ftifrc ?<nrt w ?jrf % 
wntft srorr anrj «ft # m r g fr 

'ŵr rftw sm*ftr arr 
11 jrrtKcmfcifftaafttftaftFSWTST 
«j-o|r« ft utr 33 iprrc art *prftor Hr 
wt̂f, u»rc«frr«rT ¥r sar ws <rc ?r <mi 

<fiWiterRrŵ«r?twnin 1

vnrtftr ? w  w *g?r fterr £ 1 

Jrf̂i  nwfti vr HHifwr T?m*f 

JT̂f ft 1 *rm% *rgt qr tfzr it 

>ft***FT $ 1 *5 ar̂t iftr *ft# 

sft«?r ̂  wfwtft  *ftt qwfti vreft
'jffvl ̂rf?<r 3f̂ si*i *T7 9TV 

«fV 5T̂3rg ̂ I *T»ft fR?  Sjt ̂ I

wflt f̂sflrr r»wift 'rrfipt fr
TrvqH % *TT5T  vt #f?rc <rct% *r 
iffOTtff  *ftf»rer  iTfr «rr
TO  vhrr :P> «fg5T ?V ̂ *farT
fiwft $1 wnft * fonjsr  «*m%

11 Srfor ***  vt f̂ct wrrer 

Trfaftrfaztar ? 1 th ars ift wrwr 
WTR arRT 1

fftr % fufti mW vr 
wrr It ̂ernwT »ft starr £ *ftr tft*

% finr His't'f  »ft»Trir*jcrwiiw 

$fcft £ 1 <mT  t fir vroftr if tft* 
 ̂wear $ nr? rfta | ftr  ?t<n 

ft I ?rPpT WT ftflT ̂ I ffnr «TT
aftr fwr arraT $ fo ̂*r ?®ft# sn̂inr 
<ft 1  art *ft*  **rit ift % 
tw% «nfW«r ift wft̂ ̂ram ĥV t 1 
!ft ?fto <rrc*ft̂Y £ aft OTVt 
(I 1 ̂  <tWt £ tftr tr*r fer | 1 
ift» ift srm »r#t  | 1 t ■err̂TT g 
Pf  «rr wift »rtt ?t, tfTlft firft 
lit SfFR ŴlIM ft I

Shrl J. B. Krtpalaal (Gum):  Mr.
Speaker, Sir, to begin with, I have • 
complaint against the Chair. Shall I 
ventilate it here or in his chamber?

Mr. Speaker: It is left to the fanior 
member. Whatever he thinks proper 
he should do.

Shrl i. B. Kripalani: All  right. I 
will do it in the chamber so that the 
time may not be lost here.

The Finance Minister  is  to  be 
congratulated, and  he is not to be 
pitied, as one Congress lady member 
has said, that he has  made a fair 
analysis of our  economic  position. 
Yet,  I must say that it is  not  an 
exhaustive analysis. He has pointed 
out certain  knots that have  bound 
up our economy; he has pointed out 
certain vicious circles into which  it 
has fallen. But  if he had taken  a 
comprehensive view of the whole eco
nomy, as it has developed since inde
pendence, his budget would not have 
been, what everybody haft called, an 
orthodox or status quo budget; he 
would have had a budget which was 
radical, if not revolutionary. Chronic 
diseases of long standing require very 
drastic remedies and sometimes even 
operation. But here there is nothing 
like that.  It is  the  book-keeping 
budget, which tries to make the two 
sides to square, and in order to make 
them square he has given us a dose 
of indirect taxation.

If we look at our  economy from 
the time of our independence *e will 
see that our economic career  began 
with a good deal  of  inflation  on 
account of the second  world  war. 
Bu:, to counteract it we had a good 
deal of foreign exchange  available 
to us in the sterling balances  with 
England. What did we do with these 
sterling balances?  As  soon as we 
became independent  we forgot  the 
dharma of swadeshi and opened wide 
the gates to imports from outside of 
goods that were not needed or that 
we could have made ourselves. This 
is how we squandered  away  our 
foreign exchange. In those days any 
number of licences were being grant
ed.  1  remember  one  Commerce 
Minister who seemed to  believe In 
free trade. He told me that  what-
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ever anybody  required  from  any 
quarter of the  world  he should be 
free to get, including toilet papers. 
The licences for foreign  goods were 
being freely sold in the market.

Afterwards; we wanted to streng
then our economy by our Five Year 
Plans. I submit, as I have said often, 
that these plans were not scientifical
ly made, nor were  they  properly, 
that is to say, honestly and economi
cally executed. That they were not 
scientifically made and  that  they 
were not properly or  economically 
executed was admitted by Shri Asoka 
Mehta when he was inducted in the 
Planning Commission as its  Vice- 
Chairman.  He admitted  that  the 
plans were not properly  made and 
that they were improperly executed. 
I do not know what his opinion now 
is. because  he might have thought 
his induction in the Planning  Com
mission would take away  the  un
scientific character of the plans  and 
that their execution will  be  more 
honest and efficient.

We began our planning with over
emphasis on capitalist  industry  to 
the neglect of agriculture and consu
mer goods  industry.  We did  not 
understand that food, agriculture and 
consumer industries were the base of 
all industries. Throughout history it 
has been found that when  nations 
have tried to industrialise themselves 
they have tried  to see  that  the 
labourers get cheap food  and raw 
gpod matertial is available for indus
tries. Those in Europe got them from 
the colonies. England had to repeal 
the corn laws so that  cheap  food 
might come from the  colonies, and 
Germany and France depended on the 
colonies for cheap  food  and  raw 
materials for their industry.  So far 
as America is concerned, it is consi
dered the greatest industrial country. 
They can produce anything they like. 
They produced one ship a day during 
the last  war.  Their  industry is 
entirely based upon their flourishing

agriculture.  7 per cent of the popu
lation, it is said, supply  food  not 
only to America but also  to  other 
countries which  need it and  which 
cannot grow in quantities in  which 
the United States grow  food. It is 
only in recent years, in the  Com
munist countries, that this  process 
was reversed and emphasis was laid 
on capitalist industries, because they 
wanted to militarise their  country. 
Both China and Russia did that, but. 
slowly and slowly, finding their mis
takes, both China and  Russia have 
now given more attention to agricul
ture and to consumer goods industries.

In planning we did  not  allocate 
priorities.  Not to talk of the public 
sector, the private sector we left in 
a jungle, as it were. Anybody could 
ask for anything and these  licences 
were freely given. A few days back 
we had heard of the licences given to 
Birlas who fore-cornered many mdus- 
irial enterprises.  The Arm of Birlas 
is blamed for that. I do not think that 
Birlas are a philanthropic association. 
They take every advantage of the law 
in order to expand their business em
pire. The fault lies with the Govern
ment  that went on issuing blindly 
these licences to them and when the 
licences did not materialise or when 
they did not put up the proposed 
plants their licences were not can
celled.  Whose fault is that? Not of 
the Birlas but of those who allowed 
them to do these things and it was 
the Government.  The Government 
neither allotted priorities nor did it 
co-ordinate business enterprises.  It 
went on giving licences because the 
licensing authority was different from 
the planning authority. The  plan
ning authority did not know or did 
not care to know what licences were 
being granted  and  the  licensing 
authority did not care to know what 
the Planning  Commission  wanted 
them to do  because the  Planning 
Commission had not decided  upon 
the priorities and the oo-ordination 
of  Industries.
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What were  the results then? The 
result is that we have very great in
flation. I  said  on a previous occa
sion that inflation  is  robbery. lu
nation is theft.  It takes out of the 
pocket of the people what it has no 
right to take out. It is not an in
come-tax; it is not a tax upon what 
you earn hut it is a tax upon every
body indiscriminately  imposed  in 
which the poorer sections of society 
suffer more than the richer section 
of society because the richer section 
of .-society has certain ways of  es
caping from this inflation, by black- 
marketing, by refusing to pay,  by 
avoiding paying their due  income- 
tax and other taxes.  So, we must 
understand this inflation in its proper 
perspective.  It is a theft which peo
ple rarely  understand  which  the 
common people do not  understand. 
But this inflation is called hy a res
pectable and high-placed prince  or 
financing.  This  is a  respectable 
name.  It i* just like when a res
pectable and high-placed prince  or 
a rich man commit!! a theft he  is 
not called a thief; it is said that he 
is suffering  from  a disease  called 
kleptomania.  So,  this  respectable 
name does not make inflation  less 
of a curse upon the people than it 
is. * j

I am very sorry that the Finance 
Minister had the hardihood to say 
that the rise in prices is not due to 
inflation.  Of course, he did not use 
the word  ‘inflation”; he used  the 
more respectable word "deficit finan
cing”.  He also said that the rise in 
prices is not due even mainly to in
flation.  This, when it has been ad
mitted  on all sides, is  something 
which I cannot quite understand. Well, 
the Finance  Minister’s  economics 
must have been something very dif
ferent from the economics of  the 
specialists.

Inflation  led to ever-rising prices 
and the result was that we went 
on borrowing indiscriminately  from 
other countries.  Today there is no 
country in the whole of Europe, the 
least' developed with which we have

not an adverse balance.  We  have 
an adverse  balance  with America, 
USSR, Canada and Japan. Even with 
a poor country, like Rumania,  we 
have an adverse balance! So,  this 
borrowing has gone so far that  we 
have to pay this year Rs. 300 crores 
as interest only. It is not called in
terest but it is called by some other 
respectable name. It is  called debt 
services.  We are in such a  plight 
that we have asked for a moratorium 
on these debts.

The result of these Plans has been 
that we have a great deal of  idle 
capacity in industrial sector  which 
we are unable to use.  This has led 
to increasing unemployment and  a 
fall in the real wages of the lowest, 
the poorest, strata of our  society. 
This was voiced by one of the for
mer Presidents of the Congress who 
was bold enough to say that  after 
Indenependence the rich have grown 
richer and the  .poor have  grown 
poorer.  Even our  first Prime Min
ister was constrained to admit  that 
though the poor have not  become 
poorer, the rich have become richer. 
There were committees appointed to 
go into the question of monopolies. 
The Mahalnobis Committee was ap
pointed to find  out how monopolies 
had been created; there was the com
mission,  recently,  appointed,  the 
Monopolies Commission under  one 
Supreme Court Judge, Mr. Das Gupta 
and there was another  committee 
under Dr. Hazari.  All these reports 
show how big houses have become 
bigger.

Mr. Speaker:  It is  time we  ad
journ for lunch; he  may continue 
after lunch.

IS hrs.

The Lok Sabha then adjourned for 
Lunch till fourteen of the Clock.

The Lok Sabha re-assembled after
Lunch at Fourteen of the Clock.

[Mb. Deputy-Speaker in the Chair]

Mr.  Depnty-Speaker:  Mr.  Kri-
paKnl may resume his speech.
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fflui J. B. Kitfdul: I was speak
ing about the painful influence* and 
the recult of those influences on our 
rive-Year Plans, which are unscien
tifically formulated  and  defectively 
carried out

In addition to that we have an in
creasing administrative  expenditure. 
One Congress Member said that  It 
had increased seven-fold.  I  submit 
that the work load on the adminis
tration has not increased to that ex
tent  Even Ministers have said that 
they could do with about 33 per cent 
reduction in administrative  person
nel and that efficiency would not de
crease but increase.  We had an ex- 
ampTe in IT. P. where there was the 
strike of non-gazetted officers, once 
for ten days and another time  for 
25 days, and I do not suppose  that 
the  administration  suffered  very 
much; rather I know that after the 
first strike,  on the  administrative 
side, there was less confusion in the 
Secretariat than usual  and flies 
moved more quickly.

For all these reasons our economy 
has come to be in a sorry plight.  It 
is said that the country is  passing 
through economic crisis. All  these 
things have resulted in our economy 
being as critical as it is and it can
not be cured by a budget which is a 
status-quo budget.  As I have said, 
something more radical was required 
which would not allow our economy 
to move in the old grooves in which 
it has been moving. That means 
that if there are to be Plans,  they 
have to be more scientifically made 
and more  meticulously  executed. 
Sometimes the money spent on parti
cular schemes has been more  than 
what was sanctioned and  yet, the 
result has been 30 per cent or 40 per 
cent or even SO per cent less in in
dustrial production.

The greatest need of the hour is 
utmost economy in the expenditure 
of Government  I would suggest to 
the Finance Minister and to the Cabi
net, if they have not already thought

of it, that some prestige posts should 
be run more economicall. I do not 
see why the Rashtrapati who is only 
fhe Head of the State and who has 
no administrative functions to per
form, should live with greater pomp 
and show than the Prime Minister 
who actually carries on the govern
ment.  There  are other  posts also 
which could be downgraded so far as 
superfluous expenditure is concerned.

Then, we find that Government go 
on multiplying Ministries.  I do not 
know how many Ministers there are 
in the Central Cabinet. I hear there 
are 52, and there may be one or two 
jokers also added,  because now-a- 
days, a pack of cards  carries two 
jokers.

Then, there are certain departments 
which are absolutely useless in the 
Centre.  Take, tor  instance,  Com
munity  Development  Department. 
Recently, they took to some agricul
tural activities. These may be trans
ferred to the Department of Agricul
ture and we could do away with this 
Department of Community Develop
ment altogether.

There are other Departments where 
all the work is to be  done in the 
States, and yet we have  elaborate 
Ministries here.  Take, for instance, 
the Education Ministry. Education is 
« State subject and yet we have a 
full-fuledged Cabinet Minister with 
all the paraphernalia that goes with 
it. It must be remembered that it is 
not the Minister alone that matters. 
Ministers have got their big tail of 
subordinate  officers like  secretary, 
joint  secretary,  deputy  secretary, 
under-secretary,  assistant secretary, 
and then not only these, but a number 
of clerks, stenographers and also a 
number of peons and class IV staff. 
I say that all these do not be lit a 
poor country like ours that is suffer
ing from chronic want of food and 
has to import food to the extent of 
millions of dollars worth every year.

I would also  suggest that there 
should rationalisation out only in the



jq89 General Budget— JYAISTHA 22, 1880 (SAKA)  General OU. 4ggp

civil but also in the military expen
diture.  This  rationalisation  would 
give us all the Rs. ISO odd crores that 
ore sought to be raised by indirect 
taxes which  affect all  classes of 
society*.

Then, there are various conferences 
and seminars. These conferences and 
seminars consist of about 30 to 40 
people sometimes, and all these people 
gather in the cool climate of Kashmir 
or in some of the hill stations in the 
Himalayas or in the south. They 
never meet in the plains.

I am told that our Finance Minis
ter, when he was not in office tempo
rarily, talked of 10 per cent cut. But 
I say that 10 per cent apart, if he 
has a cut of even 0.S per cent, his 
budget will be  balanced  without 
recourse to indjrrrt taxes. I also hold 
that these indirect taxes are absolu
tely unjustified. They are unjustified 
on the ground'that they do touch the 
poor Man. Take, for instance, tea end 
coffee. Tea is taken in northern India. 
People have no milk to drink, and 
the price of sugar also, il you go 
to the market, has risen two-fold or 
three-fold.  They have nothing else 
to  drink  To  deprive  them  of 
their tea or coffee or to make their 
tea and their coffee more expensive 
is, I do not think, warranted. One 
may be puritan  enough as not to 
like tea and coffee, but they are the 
drinks of the poor man, especially 
today because he cannot get milk.

Shri Filoo  Mody (Godhra):  The
price of beer has also gone up.

Shri J. B-  Kripalani:  Then  the
tax on  rayon.  Rayon is  cheaper 
than cotton and even the handlocm 
weavers use royon, and it helps tne 
poor man and the middle-class man.

The result of these indirect taxes, 
whatever the Finance Minister may 
say, would be to increase the prices. 
Not only they would increase  the 
prices, but even before the Budget 

684 (Ai) LSD-5

announcing the taxes was out, prices 
had risen, besause some people had 
a shrewd suspicion that our Finance 
Minister is allergic to certain things 
and those things were bound to be 
taxed.  It is not only the commo
dities that are taxed whose prices 
have increased, but in sympathy the 
price of almost every commodity has 
registered a rise.  We are tol<i that 
the Finance Minister will see to it 
that there is no rise in the prices.

It is said that certain taxes  will 
not be paid by the consumer. This 
is a strange proposition, because the 
capitalists know how to throw every 
burden on the consumer, in spite of 
the good intention  of the  Finance 
Minister that  commerce and indus
try will bear these taxes, it is the 
consumer who will have to foot the 
bill.  I fear that our economy will 
be as sluggish as it has been hereto
fore. There is no remedy  for that. 
I think inflation will  increase not 
only because of indirect taxes  but, 
as one of my hon. friends of the 
Swatantra Party said, owing to the 
fact that there are Rs. 144 crorea or 
so of FL 480 funds also  available 
the Government  and that will add 
to our inflation.

Shri R. K.  Amin (Dhandhuka): 
Rs. 135 crores.

Shri J. B.  Kripalani: The unuti
lized capacity of our industry  will 
not be utilised.  Prices will go on 
rising and our economy will suffer, 
as it has been suffering before, and 
the suffering will be deepened, not 
mitigated.  This is  all I have  to 
say so far  as the  Budget is  con
cerned.

If you will bear with me for a few 
minutes, I will talk about what goes 
at the very root of our democracy. 
I am talking of the elections. It may 
be that this time, because certain 
high personalities in  the  Congress 
were defeated, it is possible to believe 
that the elections have been peaceful 
and also fair. But there have been
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aertain States where the election* 
have been neither fair nor peaceful. 
It is my  misfortune that I  have 
always to come to Parliament through
• bye-election.  I had to fight two 
elections. Ttom  wherever  I  may 
stand ilk the whole  of India, the 
Congress organisation at the  Centre 
and in the States and the Congress 
Governments at the  Centre and in 
the States make it a prestige contest. 
Evey eftort is made to see that I am 
defeated. For instance, the first time 
that  I  fought  my  election  from 
Madhya Pradesh, Raipur, three days 
before the election, we were holding 
a meeting. That meeting was attack
ed. The magistrate had not declared 
the meeting to be unlawful, nor had 
he informed the people that they must 
disperse.  The meeting had already 
been announced as having dispersed, 
by. the chairman of the meeting, and 
yet there was a lathi charge. Against 
whom was the  lathi-charge  made? 
Not against the crowd. The police 
went directly to the stage, and attack
ed the people who were sitting on the 
platform.  Some  12  people  were 
injured, and nobody  was there to 
take care of them or take them to 
the hospital.  The people there had 
to take them to the hospital, and the 
hospital had no arrangements at that 
time. 12 in the night, to receive all 
these patients. They were lying, and 
I was called. I went there and I saw 
that some of them were bleeding, a 
couple of them were unconscious. I 
enquired where the magistrate was. 
The magistrate, they said, was in the 
kotwali.  I  went  to  the  kotwali 
myself and told the magistrate about 
the condition in which  the  people 
were lying.  I said: "You better see 
them now because you will have an 
idea of what has happened." He said 
he would not go.  I said:  "Go for
humanitarian reasons”, yet he would 
not budge an inch.  He  said  after 
great argument that he was going to 
■end his assistant. His assistant went 
there, but he did not record the 
statement of those lying wounded; 
those who were unconscious may get

conscious in a few  hours.  I said 
somebody should be there to record, 
their evidence. He said he had' not 
brought a police  officer with him.
I asked him to phone. He said  he 
would phone, he remained there and 
made no attempt to phone. Then  I 
asked him to go to  the kotwali, he 
went there and never returned. After 
one hour, I again approached tho dis
trict magistrate, but he did nothing. 
He went to the hospital at 9 o’clock 
next morning.

All this happened while the Deputy 
Home Minister of the Centre was 
present, and I believe the attitude of 
the officers was due to the encourage
ment that his presence gave  them. 
He has n>’w been exalted into Minis
ter of State for what he did perhaps 
on that occasion.

If such things happen, we cannot say 
that our elections are free and fair.
I phoned  to the Election CoraraU-' 
sioner.  I wrote to the President of 
the Republic, I wrote to the Prime 
Minister, I wrote to the Home Minis
ter, nothing was  done.  Afterwards 
when I came here I approached the 
Home Minister. I told  him that I 
would be sending two people whom I 
had taken from here,  whose  arms 
and ribs were broken. He asked me 
to send them. I sent them, but 
nothing happened. Of course, the 
administration can say that my con
tention Is wrong, and theirs is right. 
How can the truth be found unles* 
they appoint a cor-' mission of inquiry! 
This is what  happened in the first 
election.

In the bye-election, some 30 Gov
ernment servants were  transferred 
from my  constituency.  One police 
officer happened to have the name a* 
of the Chief Minister. He was called 
Mishra. So, he told everybody to b* 
careful. He said: “If you vote against 
the Congress, you will  have to pay 
the price.”
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When the people approached the 
authorities for grain and lor sugar, 
they were told that they roust go to 
the Rajmata of Gwalior; since they had 
voted for her, she must provide them 
sugar and grain. Of course, they 
would get all the taxes but sugar 
and grain are to be provided by the 
others. I am sorry to say that one ex- 
Govemor who happened to be there, 
even he told the people  to go  and 
seek relief from those for whom they 
had voted. Then, there were any num
ber of officers transferred and  new 
officers brought in.

I would submit that if the Govern
ment in office is not willing to resign, 
then they must at least see that offi
cial influence is not used in the way 
in which it was done.  Especially in 
Madhya Pradesh, it  was said that 
nobody can say anything to the Chief 
Minister because the Chief Minister 
himself had declared that he had not 
only once, but twice, put the Prime 
Minister in power  and so  nobody 
could touch him. I am sorry, he is 
not present here.  I am saying all 
these things because they came out 
in the local press.  When there are 
king-makers  and  prime  minister- 
makers, we must know  that the 
dynasty or the regime is on its last 
legs. We have read in history  that 
when such  persons  appear on the 
scene, the regime is finished.  I do 
not want the  Congress regime to 
finish before their time.  They must 
take care of these things. They must 
learn from the reverses that they had 
received this time.

The authority of the Election Com
missioner should be increased. He 
should be able to send some mobile 
officer at once wherever there are 
aerious complaints, more so in a bye- 
election when his hands are free and 
when he has the necessary personnel 
with which he can deal with  such 
situations.

We have also the example of Bastar 
tragedy in Madhya Pradesh. The 
findings of the commission of enquiry 
are unable to bear out the contention

made here by the then Home Minis
ter Mr. Nanda that the police firing 
was  due  to  the  desire  of the 
Raja of Bastar 'to create an in
dependent  kingdom.  (Time  Bell 
rung).  That  would be  madness 
without methdd.  The Commission 
has said that it was not so. If you 
ring the bell, I think 1 have to finish 
somehow. Thank you.

Shrimati  Lakshmikanthamm
(Khammam): Mr.  Deputy-Speaker,
the  hon.  Finance  Minister  while 
presenting his budget has taxed tea, 
coffee, cigarettes  and  such articles 
which are, according to him, injuri
ous to health and while taxing them 
he says: it is not for me but for your 
health and longevity that I am taxing 
these.  I agree with him.  I do not 
grude his taxing them, but how is it 
that he has conveniently forgotten 
taxing the liquors, beers, brandy or 
whisky? Article 47 in our Constitu
tion says that in particular the State 
shall endeavour to bring about pro
hibition of the consumption except 
for medical purposes of intoxicating 
drinks and of drugs which are injuri
ous to health.

Shri Piloo Mody:  The endeavour
has failed.

was for nothing that the Father of 
the Nation—a great son of a great 
country according to Mr. Madhok— 
put his soul into this problem.  He 
said that if he were to rule this coun
try for three days, the first thing he 
would do would be to introduce pro
hibition. How is it that our Finance 
Minister has forgotten  prohibition? 
Is not prohibition an economic, social, 
political, moral, mental and physical 
problem?

Sir, the effects of drinking are well 
known to us in this country. Wher
ever prohibition has been successfully 
implemented, we have seen  better 
houses, better family relations, better 
education for  their children  and 
better housing and all these things. 
As far as prohibition is concerned, it 
should not be left to the mercies ot
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the States, the sweet will and plea
sure of the States.  The State Gov
ernment  which have half-heartedly 
tried this measure  have  found an 
excuse to scrap it whenever it suited 
them.  This morning, I read in the 
newspapers that even the Congress 
Organisation is  now  relaxing this. 
The BPCC passed a resolution that 
it will leave ii to the  Government 
saying that if they feel that prohibi
tion has to be relaxed, it should be 
relaxed.  Even the Andhra Pradesh 
Government has relaxed prohibition. 
There are other States like  Kerala 
which are on the way of scrapping 
it altogether.

An Hon Member:  Already scrap
ped.

Shrlmati Lakshmikanthamma: You
have said that prohibition should be 
taken up as a total programme  for 
the whole country, and so long as this 
is not done, the chances of success 
will be very slender.  When it  is 
taken up as a nation-wide program
me. the financial and other implica
tions will  be worked out cogently 
and methods to implement it effec
tively will be found.

The present debate on the  gains 
and losses of prohibition followed by 
vacillation and cynicism  should be 
put an end to forthwith. If we  are 
convinced (hat prohibition will not 
be successful, on  mere  sentimental 
grounds  we should not hesitate to 
scrap it altogether.  But  before 
giving it a fair trial, it is not proper 
or realistic to jump to such conclu
sions based on half-hearted measures 
of some State Governments here and 
there. This is not the way of imple
menting the will of the people as 
enshrinted  in  our  Constitution. 
Either the  constitutional provisions 
should be relentlelly carried out or it 
should be scrapped  altogether.  It 
appears to me that there can be no 
middle course and that any attempt 
to find a middle course is bound to 
fail.

We are a paor couatry. We cannot 
afford the luxury of drink. Drink is 
a luxury and also a calamity, accord* 
ing to the persons who take it. For 
me, I think it is in most cases  a 
luxurious calamity.  From any point 
of view, a poor country like India 
cannot afford the luxury of a drink. 
Whatever  may be the distant cala
mity, the immediate calamity seems 
to be the greatest votary of prohibi
tion becoming the Finance Minister 
of this country. In this process, the 
cause of prohibition has suffered most. 
Inasmuch as the Finance  Minister 
who has earned the  reputation of 
being fanntie as far as prohibition ia 
concerned, has left this unhappy Child 
to the tender mercies of semi-starv
ing State Governments.  What  will 
become of it is obvious for everyone 
to see.  I appeal to the  Finance 
Minister to try out  prohibition in 
every nook and corner of this country, 
with the zeal and determination which 
he is credited with, and the efficiency 
and thoroughness required for a pro
gramme of defence, for, to my mind, 
the programme of prohibition is part 
of the programme of defence.

Members from the other side, Mr. 
Masani and other Members of the 
Swatantra  Party,  have  mentioned 
about the Plan cut. I would like to 
mention here what Pandit Jawaharlal 
Nehru had said. I will come to the 
implications of the Plan cut later on-

Shri Snrendranath Dwivedy (Ken- 
drapara):  There  is no Plan now;
where is the cut?

Shrimati  Lakshmikanthamma:
Pandit Jawaharlal Nehru had said:

“Unless the proccss of socialism 
is speeded up, people may become 
impatient  and discard  peaceful 
methods of economic transforma
tion.”
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Ha also had raid about Indian capi-
tiHrn

“The Indian capitalists were 
apparently not aware of the latest 
trends of thinking in the capita
list world and their fear was that 
they would stand to lose if the 
country went the socialist  way. 
They did not realise that capita
lism would not survive long if it 
failed to secure social justice for 
the people."

He had also mentioned  about the 
imlementation of land reforms.  He 
■aid that the delay in implementation 
was “unpardonable” and said it was 
a matter of great regret that legisla
tions already adopted  many years 
ago had not yet  been enforced m 
some of the States. I would request 
the hon. Finance Minister not to pay 
heed to counsels of despair from the 
other side, dinning day in and day 
out, desperation and frustration in 
the mind of the  Finance  Minister. 
Whenever members from the  Swa- 
tantra Party paid compliments to or 
sympathised with somebody on this 
side, it has always proved a calamity 
to the person whom they have prais
ed.  Mr. Masani and his party are 
against any progressive measures in 
the country.  They are for the free
dom of private enterprise and foreign 
monopolies.  He  mentioned  about 
steel plants. It is a different matter 
if we have to give priorities to cer
tain projects at a certain time.  But 
to say we  should not  have  steel 
plants in this country—what does it 
mean?  As Mr. Pant, the Minister of 
State, said in his reply, even now 
we are able to meet only a little per
centage of the demand in this cou»- 
try. There  is a private  Member’s 
resolution of Mr. Nambiar which says 
that within 24 hours of the decontrol 
of steel, prices have sho-. up. If we 
did not have steel for the consump
tion of our industries and for making 
agricultural  implements,  we would 
have had to import more and more 
steel from America and other western 
countries.  We  would  have  been 
bound to these  countries  and we 
would have had to lose our freedom.

They want us to get bound more or 
less to the western world and lose 
our  freedom. Let history not dub 
us as Hamlets, when just one deter
mined push would steer the ship, 
of the country out of these  difficul
ties and place  it on a progressive 
plan.

We have completed huge five year 
plans. The results of these five year 
plans arc there for everyone to see. 
But there appears to  be no correct 
and realistic  evaluation and assess
ment of the five year plans. In par
ticular, the outlay on the infrastruc
ture should always bear some relation 
to what the people, as the ultimate 
beneficiaries actually receive at given 
time through a given programme. In 
addition to these two, there is a third 
factor, viz., the amount of  saving 
from national income which is made 
available for ploughing back into the 
plan hotchpot.

There should be a wholesome rela
tion among these three factors.  The 
relation may vary from activity to 
activity or from State to State.  But 
some rough and ready overall for
mulae should be improvised and aim
ed at in the implementation of  our 
pl:i:is. There can be no absolute  and 

unfailing method in planning a sub
sistence economy so as to make it a 
'u-If-ncneratint;  economy.  Each me

thod or approach has its own limita
tions. Each approach in order to suc
ceed requires its own follow-up action, 

in addition to simultaneous action on 
many other fronts.  The failure of 
this action and consequent setbacks 
should not make us jump to the 
conclusion that the original approach 

itself was all wrong.

We have  had an  interminable 
debate regarding a big versus a small 
plan. It was more or less our settled 
view that in a big country faced with 
big problems, a big plan alone could 
be effective.  In pursuance of this, 
we have drafted our plan and we 
have started many  things in a big 
way.  Even deficit financing was 
accepted on a fairly large scale, not
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because  it*  long  and short-̂erm 
•Sects were not known or anticipat
ed, bat because in the given condi
tions, it was considered a necessary 
evil.  Where has this approach fail
ed? Mainly in a price rise, the mag
nitude of which turned out to be 
more  than  what  was  expected. 
Obviously this failure in reality is not 
a failure of the policy as such, but 
the failure of the Government to take 
effective  measures to  supply  the 
essential commodities at  reasonable 
prices. This has nothing to do with 
the virtues of a big versus a small 
plan.

Sir, even if the reversal of a policy 
U to be accepted as 'inevitable, the 
transition to the new policy should 
not be all too sudden. A1 contin
gent situations have to be carefully 
studied and provided for. if this is 
not done, there will be only confu
sion everywhere, especially in  the 
Implementation of our Plans.

And, what is the next policy any
way?  Is it our policy hereafter to 
make our Plans strictly in accord
ance with available internal resour
ces?  In that case, what happens to 
the rate of progress envisaged? Does 
it mean that the rate of progress 
envisaged is to be scaled down pro
portionately?  Then what happens 
to the social objectives whose achie
vement* within a stipulated time is 
the very starting point of all plan
ning?  Thus, is the stipulated time 
for the achievement of the objectives 
also to be prolonged suitably? If so, 
what happens to the aspirations  of 
the people and  the  political  and 
democratic expression thereof?  Will 
the people accept a way of life which 
promises only stagnation on the eco
nomic front?  I am asking my hon. 
friend, Shri Piloo Mody,  whether 
the  people  are prepared to accept 
tiiis stagnation in the economic front 
tn the form of a cut In the  P!an. 
Will the tremendous forces swaying 
the world, especially newly indepen

dent countries, not sweep thia oona- 

try also and hurl it̂lnto totalitarian 

or other situations which may ulti

mately prove more disastrous than 

today's temporary adversities, like 

inflation and other economic adver

sities that we are now facing?

If, therefore, the real  implication 

of a change in our policy is to be 

the survival or otherwise of the de

mocratic way of  life, is the price 

worth paying? Are we accepting tha 

change in policy with fully realisa

tion of the implications and with a 

full  sense  of  responsibility?  In 

particular,  docs it conform to  the 

pattern of the manifesto which we 

have promised to the people for five 

years as far as the Central Govern

ment is concerned?

All these aspects, Sir, have to  be 

carefully examined and all these ques

tions answered satisfactorily  before 

the essentials of our planning and tha 

basic postulates Involved therein are 

sought to be reversed. World experi

ence clearly tells us that no  nation 

can achieve progress unless it is pre

pared to make the sacrifices required 

of it in the short run. One who wants 

to eat the whole cake today cannot 

be expected to have anything for to

morrow.  In our political obsession, 

we went on constantly increasing the 

urges and desires of the people, never 

daring to demand sacrifices from them 

and never setting an example in sac

rifice and hard work. But this app

roach has now failed to bring In the 

expected political dividends and we- 

find ourselves in a quandary today.
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Today, ajiwe all important politS- 

«*1 paitia« a» in power somewhere 

or. the other this to a groat oppor

tunity when, without making such 

of small adversities, we should, all 

of ui, go to the people and  make 

them feel the responsibility.

Mr. Deputy'Speaker: The hon. Mem

ber should try to conclude now.

Shrimat! T.akshmllfrnthamma: sir, 

I must be allowed at least 15 minutes.

Mr.  Deputy-Speaker:  The hon.

Member has already taken 15 minutes. 

I will allow her two minutes more.

Shri Umanatb (Pudukkottai): Sir, 

when you have got a chance, why not 

be chivalrous? Where else can you 

show your chivalry?

Mr. Deputy-Speaker: I have to be 

chivalrous to this side also.

Shrimati Lakulimlkanthanuna: Sir, 

I have hardly taken seven to eight 

minutes.

Mr. Deputy-Speaker: No more ar

guments. The hon. Member  should 

conclude in two minutes. She  has 

already exhausted 13 minutes.

Shri ttagaath: Sir, be kind to her.

lb. Deputy-Speaker: Then I will 

have to curtail your time.

Shrbnati  ! - * - * - » fflr, 

£he policy of a bif plan with specified

social objectives and a predetermined 

projection into the future so aa  to 

make the  economy self-generating 

within a stipulated period, allowing 

various dynamic economic forces to 

function with sufficient freedom with

in the overall framework set by the 

Plan, this in essence Is the process of 

planning adopted by us for this coun

try.

Controls and curbs had to come as 

a necessary concomitant of this policy 

Yet, it cannot be seriously contended 

that these controls had any crippling 

effect on the economy. It 5s true that 

where some people are determined to 

exploit every adversity faced by the 

nation and try to defeat every rea

sonable restriction imposed for the 

common good, the capacity of a demo

cratic system to find antidotes  to 

such nefarious activities ia put  to 

severe test.  It is also true ttiat in 

this test our governmental machinery 

has, by and large, not succeeded in 

delivering the goods.  There is no 

point in denying these facts.  But 

this failure does not prove that the 

basic policy  adopted  by us  was 

wrong; nor does it indicate that the 

adoption of the opposite policy would, 

have solved all our problem*.

Today, Sir, after a somewhat boom 

period, the clouds of a sudden reces

sion are looming large on the hori

zon. Unemployment is threatening to 

assume impossible proportions  and 

to engulf the nation and its govern

ing an unprecedented turmoil Al

ready  in  *  »*n<le  state
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Andhra Pradesh mors  than  1,000 
engineers have been thrown out  of 
jobs while thousand* are coming 0ut 
at engineering  colleges  and poly- 
technics year after year. If the Plan 
to cut drastically, the whole nation 
will be plunged into enforced idle
ness.

At a crucial time when we are in 
need of all the sacrifice, all the zeal 
and all the intense activity,  we are 
capable of, are we to tell the people 
that we shall hereafter sit idle, close, 
our educational institutions, wind up 
our projects in panic and  withdraw 
into the shell of backwardness  and 
stagnation in sheer despair? Sir, how 
is this situation going to be better than 
the persent inflation and high prices?

We wanted the State to take con
siderable responsibility in the supply 
of essentials like foodgrains,  pulses, 
oils  etc. We  wanted the State to 
enter the rice-milling activity.  We 
wanted the State to undertake pro
curement and distribution through the 
Food Corporation of India.  Here  I 
will not be revealing a secret when 
I say that most of the honest  and 
alncere officers have chosen to leave 
the Food Corporation  out of  sheer 
disgust and frustration.  The  Food 
Corporation was started in a year of 
drought when it could do nothing. If 
there is a good crop in a harvesting 
season, I will not be surprised if the 
Food Corporation is dispensed  with. 
Is this the way of implementing the 
food policy?  For want of time 1 am 
not able to deal with the other pro
blems.

Shri G. S. Dhilton (Taran Taran): 
Hr. Deputy-Speaker, so many words 
have been used to describe this bud
ge* during the cdurse of this debate. 
While some hon. Members have des
cribed it as a stagnant and stale bud
get, others said that it is a budget 
of progress.  Some said that it is an 
orthodox and status quo budget. While 
there may be difference of  opinion 
about the allocation of funds here and

deduction there,  certainly & j* mot 
a stagnant and orthodox budget After
all, when we are developing the 
country we have to build up our re
sources by taxation here, excise duty 
and customs duty there. All the credit 
goes to the Finance Minister for pre
senting before this  House a  very 
genuine and correct appraisal of the 
economic situation in the  country. 
It is progressive,  streamlined and 
rational. It is also  production and 
export oriented budget.

So much has been said about the 
levy of taxes on ordinary day-to-day 
consumer goods like coffee, tea, sugar, 
footwear and tobacco. I must say that 
when these commodities  are  taxed 
very cogent reasons have been  ad
vanced, that the taxes  inside  the 
country are meant for concessions to 
be given to the exporters for  tea, 
coffee and other things.  Of course, 
the internal consumption, specially of 
tea, has gone up so high that  we 
could not help taxing it.  So far as 
tobacco is concerned,  the  Finance 
Minister has advised the use of less 
cigarettes and more bidis. The people 
of my community are least interested 
in it. As a matter of fact, I remember 
that when a Sikh was sitting by the 
side  of  a  smoker,  the  smoker 
apologized but the Sikh said: do not 
mind,  you  are  simply  burning 
mv mem*. Ko this tax on tobacco is 
a tax on our enemy. It is a  greater 
torture to tax than burn one. If our 
people are happy  that tobacco  is 
taxed, they are also happy that hon. 
Finance Minister has taken a reticent 
attitude towards prohibition. He has 
also made an effort to rationalise the 
lax structure.

When we take an overall picture of 
production whether agricultural or in
dustrial. on a bird’s eye view, in 1951 
we started with a production of 55 
million tons of foodgrains in 1950-51 
and how we came to 89 million tons 
in 1904-65. Of course, last year due 
to drought and other natural causes 
we were not able to reach that level
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of production; qtill if we review the 
progress made, while  before  1948 
the average increase in  production 
was half a per cent, after  partition 
and Independence,  more  especially 
after the planning started it increased 
to S per cent. I do not say it is much 
but it is quite creditable. In the field 
of fertilizers we have reached a figure 
from 5800 tons in 1951 to 1.3 million 
tons in 1967-68. The same is the case 
in the matter of utilisation of water 
power; from 17 per cent utilisation at 
the time of partition we have come to 
33 per cent, almost double.

Then, the  production of  cotton, 
has doubled. From 11 yards cloth per 
capita we have come to 15 yards in
1965-66 in spite of the growth of popu
lation. So it cannot be said that it is a 
stagnant budget.

In the field of industrial production, 
from the production of 99,000  cycles 
in 1952 we have come to about  1.6 
million cycles; the same is the  case 
with radios. Then, in the production 
of ingot steel, from 1.5 million tonnes 
we have come to 5.6 million tonnes. 
Same is the case with  aluminium 
which rose  from 4,000  tonnes  to
6,000 tonnes and the same is the case 
with coal from 33 million *.ons to 70 
million tons, cement 2.7 to 7 million 
tons and machine tools worth 34 lakhs 
to 32 crores of rupees.

As W(»  see, there  is an  overall 
general progress. Much has been said 
about inflation. One of my hon. friends 
opposite said that excise and  other 
taxes might lead to inflation I was not 
able to understand that.  If we could 
not have gone in for that  taxation, 
then of course on the other side there 
was the question of subsidy on food 
aad mo many other concessions. .Infla
tion can be avoided only by one com
mendable decision  of the  Finance 
Minister, that to avoid deficit finan
cing.

While putting before this  House 
these few items for their attention,  I 
can suggest certain economies so far 
as  Punjab is concerned. I  think, 
it  was  a very sad  day in the 
history of Punjab when the partition 
of India took place. Punjab,  which 
spread from Rawalpindi and came 
right up to the border of Delhi, war 
bifurcated. The remaining  part  <.*' 
Punjab, which we  developed  witf 
so much effort and sacrifice, for po
litical reasons and  expediency, not 
for national  interest, was however 
further trifurcated  into  Haryana, 
Punjab and a part of it, with popula
tion almost equal to that of Haryana, 
went, over to Himachal Pradesh.

Shrl Bal Raj Madhok (South Delhi): 
Will the hon. Member work with us 
for the reunification of Punjab?

Shri G. S. Dhiilon: I think  ahead 
I will go ahead of you.

The future of the State was  de
cided more by sentiments and impul
ses than by national interest and by 
the interest of the State itself.

Coming to Chandigarh, if at all ihe 
State were to be trifurcatcd or bif
urcated, all the States are without 
any capital.  Both the States  are 
just tenants of the Union territory, 
unheard of in history.  I  collected 
some figures the other  day.  The 
charges, both revenue and  capital 
expenditure, are on the Consolidated 
Fund of India. When I see the Bud
get with the split-up from the date 
of partition, that is, 1st November, 
1966 to 31st March and then for the 
current year. I am surprised at the 
way money in the Government of 
India is being employed for purposes 
which could have  been  avoided 
otherwise. It is high time that the 
arbitration on  Chandigarh should
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.have been given by the Prime Min
ister. It was not * decision  in the 
band* of an  ordinary person* who 
..eould back out; it was a decision ba
cked up by both the then  govern
ments, of Haryana and Punjab.  As 
•the House will agree, a change  of 
.government  does not mean  that 
they have the  right to back  out 
from commitments made with each 
other and where the persons invol
ved is of as high a status as the Prime 
Minister of India. It is so painful to 
read about the controversy between 
the two Vidhan Sabhas of the States 
and of the two Chief Ministers of the 
States and no decision coming for
ward.

As the House  will  see in this 
Budget—it is a charge on the Conso
lidated Fund of India—the adminis
trative services cost during the inte
rim period from 1st November, 1966 
to 31st March, 1967, Rs. 33 lakhs, so
cial services Rs.  79 lakhs, public 
works Rs. 18 lakhs,  transport ari 
communications  Rs. 8 lakhs  and 
other miscellaneous expenditure Rs.
6 lakhs. The total comes to 1.41 crores 
as against the current estimates of Rs. 
2.91 crores. So is the case m  capi
tal expenditure. When we deduct ex
penditure from income, in spite of 
the fact that we are a tenant govern
ment there, we incur a loss of Rs. 23 
lakhs.  Why  should Governmept 
allow the situation to continue, just 
for lack of decision, for such a long 
time as to make it not only a white 
elephant for the country but also to 
create a suspense  in the mir.dj of 
the people of both the States as to 
which place they are going t0 select 
for their capital sites.

Before this  trifurcation of  the 
already bifurcated state of  Punjab 
took place—I am in full knowledge of 
it—I was a member of the States Re
organisation  Advisory  Committee 
"both in 1936 and again during  the 
last bifurcation and 1 know Chandi
garh  and surrounding areas known 
as Kharar Tehsil formed part of ‘he 
"Punjabi regional area. Whethe* due

to confusion or whether due to col
lusion, I do not know how this area 
was taken out and biter on conver
ted into « Union  territory.  Maw 
Punjab is a border State and if Pun
jab i8 to be a border State, it is a 
well-admitted  fact to my friends 
who have the background of history 
that at the time Sind and North- 
West Frontier Province were divid
ed, the then  Governor  decided—1 
forget  the name of the Governor— 
that all the cantonment areas should 
be situated in the border State and 
the Capital of thie border  State 
should be as far removed from the 
border area as possible. In this case 
Chandigarh is as far removed,  so 
far as Punjab is concerned, from the 
border area of Pakistan as is possi
ble. There is no further scope  for 
Punjab to expand; it cannot go be
yond this limit. We cannot enter into 
Haryana;  we  cannot  enter  into 
Himachal Pradesh; we cannot enter 
into Rajasthan. This is the maximum 
limit But for Haryana, for any other 
State, there is ample scope.  There 
may be reorganisation of U.P., Har
yana and Delhi, Rajasthan or some 
other States later on. The only feasi
ble step for them should be to have 
another capital which could be situat
ed with foresight in the centre of the 
State which Definitely is not Chandi
garh.

I very well remember, when we 
approached Sardar Patel, when I was 
the Speaker of the Assembly, we put 
up the case of capital to him—there 
was so much agitation— and he said, 
"Place capital in such a way that it 
should be at equal distance for the 
hill area, for PEPSU area, for Haryana 
area and for Punjab area.” That Is 
the reason why we selected this cen
tral position. But the position does 
not hold good and now it  is  high 
time, whatever have been the decisions 
taken about reorganisation, whether 
right or wrong, let the Prime Minister 
honour her commitment. She should 
come forward for ar'bitrafion end give 
Chandigarh this way W tint way t
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•do not think any Government 'would 
back out They should not hack out

Now, coming to the border areas, I 
come from a border State, from the 
'District of  Amritsar in which the 
'Whole of the last war between India 
and Pakistan was fought.  Lahore 
sector, Khalra sector and Khem Karan 
sector are all situated in my constitu
ency  and  I  am  very  proud 
to  say  that  the  people 
in my  constituency gave a  good 
account of themselves at that  time. 
The battle they fought was not for 
their District  or for  Punjab  but 
.for  the  country.  They  fought 
as  citizcns  of  India.  It  was 
the  duty  of the  Government  of 
India  to do something to  properly 
compensate them when  they  have 
suffered  so much.  But I am very 
sorry to say that after  the War— 
I can definitely say this—not a sin
gle Minister has found time to visit 
those border areas where  the war 
was going on, not to talk of visiting 
during the war.  They had no occa
sion to know, and had no informat
ion, about the sufferings and privat
ions of those people on the spot.

15 kR.

The city of Khem  Karan, which 
was the pride of our district at that 
tine, was almost in ruins. What did 
we get? 2,000 or 3000 or at the most
9,000 commercial establishments, shops 
and factories which had a value in 
terms of lakhs were  given only  a 
couple of thousands of rupees to built 
just their roofs and headcourses, and 
so far no compensation  has  been 
granted for crops damaged in war. I 
was shocked to hear the information 
which I got from the Ministry  only 
last week. Mr. K. K. Shah, who was 
not a Minister at that time, was  ac
companied by me to Khem Karan be
cause I happened to be a Minister at 
that time and be annonuced before 
the people  that almost  a decision 
"had been taken by the Government 
•to re-bufld the city of Khem Karan.

But to our* great sorrow we find that
there is no question of re-buildinĝ 
there is no question of concession* or 
liberal  compensations.  This is al
most a neglected area. About Rs, 35 
lakhs have been sanctioned only for 
building officers' buildings complex 
and  nothing  more. I do not think 
that even with that money, they will 
be able to rehabilitate  those  areas 
which belong to the various offices of 
the Government of India and Pun
jab.

Coming back to the city of Amrit
sar and the surrounding  areas, Fe- 
rozepur  and  even  Ludhiana, the 
cities which were the pride of Pun
jab are now deserted places.  Ihe 
business-men are  almost  migrating 
from there; they are shifting their 
factories either to Faridabad  or 
to some other States because they 
cannot face the  fear  that even if 
they build up from their hard earned 
resources, there will be no security 
for the future, unless the Governm
ent of India provide  rehabilitation 
facilities, and financial help and bank
ing facilities. Thia is impossible un
less some responsible people  like 
the high  departmental officers and 
the Minister of  Commerce or the 
Minister of Industry  go there and 
assesses the position.

Mr. Depnty-Speaker: He may con
clude now.

Shri G. S. Dhillon: It is a very un
fortunate area that has been neglect
ed all these years.

Shrimatl Snseela Gopalan (Ambala-
puzha): The Finance Minister  says 
that whatever proposals he has made 
in the Budget are for the welfare of 
the poor and the down-trodden. He 
has said this and I quote:

"As long as we in this Honour
able House remain responsive to 
the needs and aspirations of the 
poor and the down-trodden, there
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will always be need for the Gov

ernment, (io matter what its per

suasion, to command  a growing 

volum« of resources from year to 

year."

But what has he done for this?  I 

want to know this. Take the case of 

taxation, the indirect  taxation.  In 

1951*52 it was Rs. 322.4 crores; in 1965- 

68 it was 1.271.2 crores and in 1967-68 

it is Rs. l,888:7i  crores—that is the 

exceptation. Generally the one target 

that the Congress Government has 

fulfilled hundred per cent or 150 per 

cent is only in indirect taxation. L*lt 

year itself what they have fulfilled it 

only indirect taxation. I can  prove 

this with the relevant figures. As re

gards  Union excise duties, the ex

pectation in the budget was an yield 

uf Rs. 1010 crores, but the  revised 

estimate is Rs.  1030 crores.  When 

you  come  to  direct  taxes,  you 

can easily see the difference. As re

gards corporation tax, the expecta

tion was Rs. 372 crores,  while the 

revised estimalee is Rs. 345 crorcs. In 

the case of income-tax, the expecta

tion was Rs. 293 crores, but the re

vised estimate is Rs. 280 crores.  In 

the ease of wealth tax, the expecta

tion was Re. 8.1 crores, while the re

vised estimate is Rs. 6'8 crores. This 

means that dircct taxation has come 

down as compared with what  was 

expected last year. But in the case of 

indirect taxation, the revised  esti

mates have exceeded the  expecta

tions.

Now, let ug see what has been pro

posed in the present budget.  In the

present budget also w« find that in

direct taxation has been  increased. 

The expectation in regard to excise 

duties is Rs- 1160 crores, which is 

more than what was expected last 

year.  Coming to  corporation tax. 

however, we find that whereas they 

expected only  Rs. 372 crores  last 

year, this year, the  expectation is 

only Rs. 350 crores.  In the case of 

income-tax, the expectation last year 

was Rs. 293 crores, but during this 

year it is only Rs. 290 crores. In the 

case of wealth tax, the expectation 

was Rs. 8.1 crores last year but this 

year it is only Rs. 7.2 crores.

So, the leniency of Government to

wards the richer sections is clearly 

shown by this. When you impose in

direct taxation, it affects the common 

people and goes down to the common 

people  and  by  imposing  indirect 

taxes, Government are hitting  the 

common people.  Yet, the  hon. Mi

nister of Finance is  claiming  that 

Government are working for the wel

fare of the poor and down-trodden. 

1 ask you whether this kind of thing 

will help the poor people in the coun

try.

This kind of thing has been going 

on for the last twenty years, and we 

have been suffering because of that 

in our country. The gulf between the 

living standards of the richer people 

and those  the poor is widening day 

after day. Twenty years have elaps

ed after the attainment of Indepen

dence, and yet we And that Hie gulf
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is widening day by day. This if the 
plight at the people in our country.

Since the time at my disposal  is 
limited, I shall mention  only the 
main point*.  Let us now take  the 
case of the States and see how they 
are functioning.  The Congress  will 
speak of gramswaraj.  But  what i* 
the position of the States?  1 shall 
cite some figures which will show 
you how the dependence of the States 
upon the Centre has been increasing 
year by year. In 1951-52, the States 
had to give by way of interest on tha 
loans that they hag taken from the 
Centre about Bs. 5.2 crores; in 1956- 
57,  it was Bs. 35 crores, but now it 
is Rs. 155 crores. Instead of making 
the economy of the State self-suffi
cient, we find that Government  are 
making them dependent  more and 
more upon the Centre. That is the 
consistent policy which the Centre has 
been  following.  Even  after  the 
Fourth General Elections,  Govern
ment are not prepared to change this 
policy of theirs.  The States are be
ing made more and more dependent 
upon the Centre, and the Centre  is 
tapping all the  sources  of revenue 
from the States; they are giving that 
money by way of loans to the States 
and the latter have to  return that 
amount together with interest.  In 
spite of the talk about gramswaraj 
that the Congress Party indulges in. 
we find that they are not prepared to 
allow the States even to stand  on 
their own legs.  This is  what  has 
been happening for the last  twenty 
Tears. This is how Government have 
been carrying on at the Centre.  In 
some cases, they have to revalue the 
loans and reduce them, and in some 
cases, they have to write off the loans.

Coming to the question of regional 
development, it we examine the pat
tern of regional development in our 
country, we can see very clearly that 
two States in our country are getting 
about 49.8 or nearly 50 per cent  of 
the industrial progress of the coun
try.  All the backward States  are 
being neglected.  They are actually 
-creating the people  In these back- 
“ward areas.

I can quote an instance. The value 
at machinery added in Delhi is more 
than that for the  whole  of Orissa 
State.  If you take Assam,  Orissa, 
Kerala, Jammu and Kashmir and Raj
asthan together, the total increase in 
the machinery is 7.2 per cent. This 
to less than that for Gujarat State 
alone.  In 1959, the value of machi
nery added in Kerala was 2.8  per 
cent; in 1963,  it is 2.1 per cent. In 
the case of Assam, it was 4.1 per cent 
in 1959, but in 1963, it was 1.3 per 
cent.  This is how regional develop
ment has been looked after for the 
last twenty years.

They always  talk about national 
integration.  How can national inte
gration be effected if we are going 
at this rate? If they do not change 
this policy, which is  nothing tout 
cheating the people, how can wc hope 
for anything better than the present 
state of affairs?

Take the case of Kerala. There we 
can cite instance after instance. Im
portant projects are located in very 
few areas.  Even in the case of the 
Shipyard,  what is the position?  It 
was begun in the Second Plan. Now 
in this House one Minister was cour
ageous enough to come and say that 
•something will be done before the 
end of the Fourth Plan’.  Thig was 
his reply. I admire his courage.

There is another instance. There is 
a project called  Hindustan Insecti
cides. I will tell you how Govern
ment have been cheating the people 
all these years. They have acquired 
56 acres for that project.  Now the 
Ministry of Petroleum and Chemicals 
in its study has made no  provision 
for it in the Fourth Plan or the Fifth 
Plan.  When the land has been ac
quired, people will naturally think 
that something is going to come up. 
This is how they are cheating the 
people.

Again another instance. Kerala has 
to depend very much on rice from 
other States. We are at the mercy of 
the Central Government in this res
pect. There is a scheme called Ulan-



4415  Genera! Budget—  JUNB12,18B7  Central JMs. 4416.

(Shrimati Suseela Gopalan] 

nirmutham Project  which will coat 
Us. 3.30 crores. It was to be com
pleted by the end of the Third Plan. 
But uptil now only Rs. 130 lakhs have 
been spent and this year I hear only 
Rs. 8 lakhs have been set apart.  If 
things go on at this rate, it will take 
20 years for that project to come 
into fruition.  If the project is com
pleted, we could have 50,000 tonnes 
more of rice production in that area. 
But Government are not taking that 
aspect into account.  Still they talk 
about  national  integration.  They 
never heed the wishes of the common 
people. Regional disparities continue; 
the States are not  independent in 
these matters.  No change in policy 
is visible.  This is the history.

What is the remedy? In his budget? 
Our Finance Minister will asks us 
to reduce internal  consumption of 
everything,  even tea.  One of our 
ministers was courageous enough to 
say that if we raise the tax of tea, 
it will not hit the common man of 
the country.  I do not know what 
common man he meant by  that.  I 
know the people in my own village. 
Some weeks they got six ounzes,  in 
aome-weeks three ounzes, and in some 
weeks no rise at all.  What will 
they do when they  are  starving. 
So many of them in the morning, even 
little kids, take concentrated tea. No 
sugar will be there, no milk will be 
there, there will be a small piece of 
jaggery in their hands.  They  will 
take a bite of the jaggery and swal
low a mouthful of tea. With that tea 
they can carry on for four or  five 
hours.  Now, our Finance Minister is 
coming and telling us to reduce the 
consumption of tea.  What  else  is 
there to consume?

Shri TJmanath: Water:

Shrimati  Suseela  Gopalan: Till 
this day at least now and then women 
were going to the kitchen. Now, when 
the budget is passed, there is no need 
for the women to go to the kitchen. 
They can be sitting with the men in 
the front. For giving that full equa
lity to ui, I am thankful to him.

So, my contention is that aa long, 
as this policy of giving more and more 
incentive to the rich and laying non 
burden on the poor is there, nothing., 
can be changed in our country, and 
people know it.  People know you 
cannot change it.  You have been, 
behaving in such a way for the last 
20 years that they  are sure  that 
nothing can be changed  without 
changing you. They are prepared 
for that. It has begun in the Slates, 
and the wave of current is coming. I 
do not think our Finance  Minister 
will be given the trouble  to  pass 
many more budgets.  Our Finance 
Minister is coming  and  telling us 
about health and all that. I think the 
post of a drill master will be more 
suitable for him than that of Finance 
Minister.

Shri N. K. p. Salve (BetuD: Before 
I come to the budget, I should like 
to make a reference to certain com
ments made by Acharya  Kripalani 
regarding the official  machinery in 
Madhya Pradesh. My respectful sub
mission is that that  his  comments 
were very highly unwarranted. The 
fact that he lost the election in Rai
pur does not mean that the election 
there was unfair. The very fact that 
he has won from the very same State 
with a thumping  majority  is a tri
bute to the fairness  with  which 
elections were  conducted  in  this 
country.  The fact that he lost  at 
Raipur does not mean that the offi
cial machinery interfered  and that 
the elections were not  carried out 
fairly.

Coming to the budget proposals, I 
submit that the comments offered by 
hon. Members from different section* 
of the Chamber, if analysed, will be 
found to have emanated or originated 
from three basic  objections to the 
budget proposals.  The  first  basic 
objection is failure of the  Finance 
Ministry to economies  in  wasteful 
Government  expenditure,  adminis
trative and defence. The second basic 
objection is the adverse effects ea the 
economy as well as on the  common 
man consequent upon the selections of
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tbs commodities and the quaatum of 
increase ia excise levies.  And  the 
third basic objection is failure to take 
adequate steps  to resuscitate the 
stagnant economy and stimulate in
dustrial activity.

Mr. Masani who initiated the debate 
on the budget suggested an alterna
tive budget. He said there could be 
economy to the tune of Rs. 150 crores, 
Rs. 20 crores in civil expenditure, 
Rs. SO crores in defence expenditure 
and Rs. 80 crores by dropping Bokaro 
and the  Cement Corporation.  Shri 
Dwivedy and Shri Dandeker and all 
the other Members who commented 
on the budget proposals found lault 
with the Finance Minister for not 
having made a provision in the Budget 
to bring about economy in Govern
ment expenditure.  These  Members 
seem to have suffered from temporary 
amnesia. If they had referred to para 
54, the first sentence says “that by far 
the best way of mobilising resources 
is to economies on Government  ex
penditure without  sacrificing  effi
ciency." They after enumerating cer
tain  measures which the  Finance 
Minister proposes  to adopt  bring 
about economy in the Government ex
penditure in the last sentence, he says 
that in matters like this, it is best 
to take credit for success when that 
success is already achieved”. There
fore, notwithstanding  as to  what 
the budget estimates are the question 
is no longer whether to be or not to 
be engaged in a crusade for econo
mies. The question is whether  the 
Finance Minister would have  been 
justified in assuming that there  is 
going to be economy without his being 
fully assured that he would be able 
to bring about  such an  economy. 
Everyone of us will be justified  in 
levelling criticism against him should 
be fail to endeavour his best, as  he 
should, to economise on both fronts 
civil and defence expenditure. But to 
assume for Budget  estimates  that 
there is going to be economy without 
there being an abosolute hundred per 
cant guarantee that such an economy 
'Will be bought about would amount to 
deception simpliciter—capital and 
capital V.  He has used the moot

judicious and  conservative way of- 
molting ■ budget

The excise levies have been attack
ed on two grounds.  It is said that 
they would adversely affect the eco
nomy of the country, secondly, they 
say that they have an adverse effect 
on the common man......... (Interrup
tions.)

Mr. Deputy-Speaker: It is  hia

maiden speech.

Shri N. K. P. Salve: ..of a know
ledgeable person.  The excise levies, 
Shri Dandeker said,  were  going to. 
affect  the  cosL  factor  adversely, 
volume factor adversely, profitability 
adversely and the various other fac
tors adversely and that it was going 
to  strengthen  inflationary  forces. 
Members  should  carefully  con
sider in this connection the  second 
part of the budget speech where- 
the  Finance  Minister  enumerated 
areas of immediate concern which had 
been ascertained and which need to- 
be fully catered  to by the budget. 
These  relate to  certain problems, 
namely,  relief  to scarcity areas,, 
arresting the rising prices, reviving 
industrial  activities  and  reversing 
the adverse trend in export trade. 
For this purpose, it was necessary 
that not only the available resources 
had of necessity to be diversified but 
additional  resources  were also  to- 
be found. He has to provide Rs 55 
crores more by way of assistance to 
State Plans over and above what was- 
provided  in  the  interim  budget, 
38 crores for scarcity areas, 10 crores- 
for financial institutions and Rs. IR 
crores for contingencies. In the intr 
rim budget rates Of levies of magm 
tude there was no contingency pro
vision for ‘escalation in expenditure 
etc. If the critics were to  consider 
budget from this angle. What wrong 
was there in the increased quantum 
of expenditure? The Government ex
penditure has been reduced to a point 
beyond which it could not be reduced. 
And at such point if we take the re
venues on the basis of the despite its 
direct and indirect taxes at the 1 SOT- 
67 level, there tjrss a shortfall of Rs. 88' 
crores. There are some known way*' 
of meeting, this shortfall. This is the



.44x9 General Budget—  JUNE 12, 1867 General Dit. 4430

[Shri N. K. P. S«lv»] 

difference,  between  the  enhanced 
expenditure on the expenditure tide 
and the levies on the revenue aide. 
It was possible for the Finance Min
ister to issue treasury bills, and print 
notes, which would have led to com
mencing yet another round of general 
price increase, and boost to inflation
ary pressure. I am sure no hon. Mem
ber here would like to be saddled with 
this proposition. If he had done i.e., 
had he printed notes, that would have 
unleashed another round of fresh in
crease in prices.

Secondly, it was possible to increase 
the excisc levy on a larger number 
of commodities than he has hitherto. 
That too would have resulted in the 
same adverse effect as  printing of 
notes. Thus, it was necessary to adopt 
an expedient which was least harm
ful and  would  keep  the  adverse 
effect on our economy to the barest 
minimum.

So far as dircct taxes are concern
ed, I submit that there is no  scope 
for augmentation of revenues. There 
may be scope for increasing indirect 
taxes, but  there is  absolutely no 
scope left for augmenting  revenues 
by way of direct taxes by increasing 
rates. Just as, in case of a horse, on 
continuous and merciless  whipping, 
will go on increasing his speed only 
to a point and any further  lashing 
only means a recession in the speed, 
we have already whipped our  tax
payers by high rates of direct taxes, 
far beyond the point of no return.

Reference was also made to collec
tion in respect of direct taxes. I had 
pointed out that  thpre was a total 
shortage of Rs. 44.42 crores in  the 
collection of direct taxes, as compar
ed  to  last year's budget estimates. 
The result, that the tax revenues fell, 
was due to high rates of direct taxes. 
And therefore, when all these aspects 
are considered, the Finance Minister 
could not print notes; he could  not 
increase  the indirect  levies on a 
larger number  of commodities;  he 
could not increase the direct taxes. 
Sot what was the way out to raise Rs.

88 crores. Tha way out was the dm 
that he has followed; to And Rs. 07.88 
crores which consists of Rs. 41J0 
crores to meet the net enhanced ex
penditure over and above that pro
vided in the interim budget, Rs. 10 
crores as additional  provision  for 
financial institutions and Rs. 16 crores 
by way of contingencies. Thus,  the 
balance between the expenditure and 
the receipts was brought about.

My submission is that so far as tha 
increase in indirect levies are con
cerned, the Finance Minister  has 
enumerated certain tests, on the basis 
of which he said he was going to in
crease the levy  of indirect  taxes. 
These tests were, restraint on domes
tic consumption to augment  export, 
high profits and other items  where 
increase in prices are socially unde
sirable. Now, applying these tests, let 
us see the position. There has been no 
criticism against these tests. Applying 
these tests, the items he selected were 
too most apt and proper item. One of 
them is cigarettes, which would addi
tionally yield Rs. 28.50 crores;  the 
next one is motor spirit, refined die
sel, vapourising oil and certain other 
petroleum products, which would fur
ther  yield  Rs. 25.60 crores. The 
third item is rayon synthetic fibres and 
yam, which additionally yield Rs. 22 
croros. Thus, he collected a revenue 
of Rs. 103:84, crores. After giving a 
share to the States amounting to 
Rs. 22:98 crores, he would have been 
left with an additional  revenue for 
the entire year, amounting  to R*. 
80.86 crores.  For the  rest of the 
financial year, he would be left with 
Rs. 07.86 crores. Therefore, I submit 
that the allegation that the burden has 
fallen on the common man is not 
fully correct for the simple  reason 
that the levy on footwear is only the 
duty which was withdrawn in 1905. 
It was levied earlier and withdrawn 
in 1965. It has been reimposed. Fur
ther, there is no duty on hand-mad* 
shoes or shoes made in small power 
operated establishments. 80 far m 
coffee and tea are concerned, these 
is to be a leaser increase on cbaapar
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xrirty of coffee, Robust* or Liberia,
Ml the higher increased levy ia only 
on the superior variety of coffee, such 
■as Arabics. In regard to tea, there is 
a higher levy  only  on  superior 
variety of tea.  Therefore, I submit 
that those who  show  considerable 
concern for the fate of the common 
man in this country, fail to see that 
the levies which are going to lall on 
the richer man are far  more than 
those which fall on the common man. 
It was thus the Artistry of Financial 
'Wizard in giving- what I consider to 
be the most judicious  and  wisely 
devised financial programme  of the 
Government in the budget for 1967-68 
within the principles followed by the 
Finance Minister. But I  have  my 
own apprehension.  The implementa
tion of the programme calls for top 
efficiency and strict  watch on any 
further increase in wasteful expendi- 
tuie.  Therefore, before I offer  my 
rongratulations to the Finance Minis
ter on this budget, 1 shall wait and 
watch until 29th  February,  1968, 
which is a leap year—I understand it 
is his birthday. If I find that in case 
of failure of monsoon, the deficit does 
not exceed Rs. 150 crores, and in case 
there is no failure of the monsoon if 
the deficit does not  exceed  Rs. 50 
crores, then I shall congratulate him 
and offer my felicitations.

So far as direct taxes are concern
ed, I submit there is no  scope for 
"their augmentation.  In  fact,  they 
need to be  reduced.  Have a good 
look at the state of our economy, the 
pace of our savings as reflected  in 
the investments by the general public 
and determine whether there is any 
scope left  to take chances  in our 
reckless spree of raising tax  rates 
-still higher.  The  wholesale  price 
index has risen by 16.5 per cent in
1966-87. New capital raised is Rs. 46 
crores, out of which less than Rs. 8 
•crores only is by the general public. I 
submit It is necessary  for us to 
examine our tax sytem,  which pro
vide* the vital life-blood to the eeo- 
wnsy of the'country. What human 
Vtad is to the human  body,  tax 
/•venue* an to the economy of any 
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country, pledged to a democratic way 
of life. The tax system of our 
country is suffering from a dangerous 
disease.  It is suffering from Leuca- 
mia, cancer of the blood. The treat
ment needed is  massive  doses  of 
radiation in tile shape  of a  bold, 
courageous, incentive-oriented  fiscal 
policy.

Just see the trends of fiscal policies 
of the countries which have achieved 
a marvel of economic growth and un
matched  standard  of  living.  We 
need without any delay a stable long
term fiscal policy which will create a 
climate of confidence in the minds of 
the citizens, so that any honest citizen 
who helps strengthen the economy of 
the country by adding to the stream 
of national products by  larger and 
larger qualitative  and  quantitative 
production of goods and services  is 
assured of successive  reductions in 
tax rates, provided the tax cuts in 
their wake bring successively higher 
tax  revenues  to  the  Government 
exchequer.

In all humility, I  suggest  three 
changes in direct taxes. I should have 
made this suggestion at the time of 
the discussion on the Finance  Bill, 
but since they have their  ramifica
tions, I am making them now. I sug
gest three changes which arc not only 
imperative as expedient fiscal  mea
sures, but have to be adopted for 
making our tax laws just  fair and 
civilised. Firstly the exemption limit 
to taxation must  be  raised  from 
Rs. 4000 to Rs. 6000.  Secondly, the 
annuity deposits must be  abolished. 
Thirdly, at a cost of Rs. 16.5 crores, 
the maximum rate of  taxation on 
individuals at the highest must  be 
reduced to 65 per cent. I submit that 
if this is done, our tax revenues will 
be augmented. There is no necessity 
to provide any amount for  counter
balancing consequential  loss to  the 
exchequer. It will by itself be adjust
ed. But if it cannot be so done, for the 
sake of balancing the  budget,  let 
liquor be taxed. After all, I am sure 
the strong anti-prohibition  opinion 
has not bludgeoned the Finance Minis-
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ter into a compromise  to a  point 
that he is not willing to  tax some* 
thing which is necessary in the name 
of social Justice, in the name of eco
nomic justice and in the  name of 
welfare of our people. I submit that 
these changes may be brought about.

Shri  Humayun.  Kabir (Basirhat): 
Sir, I would like to congratulate the 
Finance Minister on a very clear  as
sessment of our predicaments; I would 
have been happy if I could have con
gratulated him equally honestly on the 
solution of the problem which he has 
indicated. I think while his analysis 
has covered a very wide field and has 
pointed out many of the major de
fects and difficulties from which we 
•re suffering today, two aspects have 
not been adequately dealt with. This 
year only a few days ago we had the 
anniversary  of devaluation.  While 
the Finance Minister is conscious of 
the evils of devaluation and he has 
referred to it in passing in his speech, 
I would have been happy if some at
tempt has been made to see how de
valuation has affected almost every 
aspect of our economic life. Our ex
ports have not gone up. Our imports 
have increased. On both grounds we 
have lost heavily. But even more, in 
practically every sphere of economic 
activity the unprecedented  folly of 
devaluation last year has left a mark 
which cannot be wiped out so easily.

I would have  congratulated  the 
Finance Minister most sincerely if he 
had taken measures to eradicate that 
evil. I will mention only one exam
ple of the effect of devaluation, though 
I could have given many.  I do not 
want to refer to the  general price 
index which has risen by over IS per 
cent within twelve months. The gen
eral price  index does not mean so 
much for the ordinary man. It Is his 
food which is the essential part of 
his budget  This has been affected 
in a disastrous way by  devaluation 
list **ar. The price of food articles 
has gtae up by J4 per cent  If w« 
tthfe foodgrains alone, the price has 
tittie «p faT slmost 10 per cent This,

I think, is the price of devaluation!, 
and I would have been hsppy if the 
Finance Minister in his speech had 
dwelt a little more—there is, no doubt, 
a reference  to it in the Economic 
Survey—about some of the measure* 
by which he proposes to take the peo
ple out of the present economic diffi
culties from which they are suffering.

Another field where  the Finance 
Minister would have rendered a great 
service to the country would have- 
been if he had gone into the problems 
of planning. It is obvious that in an 
economy where demands are many 
and resources  are inadequate some 
planning is essential. But the question 
is, what kind of planning? I  think 
I have to say with regret that t&e typo 
of planning  that we have had has 
been based more on theoretical con
siderations, more on slogans, than on 
the actual requirements of the people. 
It is true, we have said that we shall 
plan from the bottom and sometimes 
there have been exercises, there have 
been Plans prepared from  States, 
from districts and  sometimes  even 
students have been asked to hsve dis
cussions about plans  in school and' 
university forums. But we have not 
built our plan from the bottom, we 
have imposed it from the top. I will 
give you only one example.

If we had planned from the bottom, 
if the minimum  plan had been to 
provide two square meals for every 
citizen in this country, at least four 
dhoties or four sarees for every adult 
individual, one or two pairs of shoes 
—I think, he must have a decent roof 
over his  head,—the minimum educa
tional facilities for his children and the 
minimum  essential health servicos, 
then we could have worked out tho 
implications and set for ourselves what 
we requore in terms of steel, whit we 
require in terms of chemical fertili
sers, in terms of cement and so  sn. 
Instead of that, very often the plsas 
•re being superimposed from 
from abstract oquMmk
tlons. i remember one dtecusston ̂  
one  National Development OmmU
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flttMtftfc  When’  the thief Minister
of one state—1 can name  him—the 
late Dr. & C. Roy, asked why a parti
cular target1 of S.9 million tons of steel 
wto fixed, the answer was not that 
this is the amount that we require for 
fulfilling our  social objectives  but 
that if China could produce 16 million 
tons, if the United States could pro
duce 70 to 80 millions tons, if  the 
USSR could produce so much, why 
India should not produce 6:5 million 
tons. The consideration was  more 
often theoretical. That is  the  one 
reason why we have not been able to 
get those results from planning which 
everyone has a right to expect.

sacrifices can be made because every
one feels that h« is contributing, he 
is a creative partner la a  gigantic 
effort to recreate national life.  We 
have not been able to create  that 
sense of participation, and that sense 
of  participation  has not come pri
marily because, I think, the planning 
has been theoretical,  planning  has 
been from the top, planning has been 
according to slogans, planning has not 
been actually lor involving the indi
vidual in the upliftment of the nation. 
Now, if this sense of  commitment 
were there, we would have got the 
results or consequences  immediately 
all these years.

I do not for a mcvnent deny  that 
planning  is essential.  Especially in 
an economy  like ours where scarce 
resources have to be distributed and 
directed towards the advance of eco
nomic life, where need is the greatest 
and' where  profits may not be the 
greatest, planning is necessary. But 
this should have been, what I would 
call, employment-oriented  planning. 
Our planning should have been man- 
oriented.  Instead of that, we have 
sometimes  talked  of  agriculture- 
oriented and sometimes  of industry- 
oriented  plans.  If they had been 
plans which were man-oriented, plans 
which had been employment-oriented, 
we would have got increase in both 
agriculture and industry without some 
of the social costs we have paid in 
recent years.

Another result which has followed 
from this kind of planning, and this 
has permeated  the entire national 
lift, is a lack of sense of commitment. 
There Is not  that sense of involve
ment  of  every  man in the total 
national  effort.  I  think here the 
Finance  Minister  will not disagree 
with me when I say that many of us 
are concerned only who our own im
mediate personal objectives. There is 
no( that mi* at national purpose, 
tbare Is not that sense of everyone 
My brxfltvd far a toMt eftort, where

I know that the Finance Minister 
hag made a very eloquent defence of 
the finances for defence and I quite 
agree with his ends. I am sure that 
there is not a single member of this 
House who docs not want that every 
penny required for defence  should 
now be allotted to it. On that point 
I do not think there is a single dis
sentient opinion in this House.  But 
I believe that there are people in this 
House who say, and I am sure  the 
Finance Minister will agree with them 
here, that we must also ensure that 
every penny spent on defence is actu
ally spent profitably and usefully. We 
do not want money spent on  roads 
which were never built, which, exist
ed only on maps; we do not  want 
money spent on old and obsolete and 
what was sometimes called re-condi
tioned but what  actually was de
conditioned instruments which  we 
brought from abroad, things  which 
were almost junk. We should  not 
spend any money on any luxury items 
in defence.  We are sure that if the 
money had been properly spent, per- 
haps the same amount of money or 
even a smaller amount  would have 
given a far greater return  to  the 
nation.

In that context, I would also like to 
plaee before the House and. through 
you, Sir, before the Govenvmet and 
the Finance Minister that defence ie 
meet effective when it is backed by
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the morale of a happy, contented and 
proud people. It is not money alone 
which can ensure the defence of the 
tountiy. Take the example oi Viet
nam,  Whatever you  may think of 
what is happening there, one thing is 
certain. Here you have a people who 
have not invested  very heavily on 
defence but who through their sense 
of dedication, who through their sense 
of commitment,  who  through their 
sense of participation in national life, 
who through their sense of national 
liberty  and  freedom, who through 
their sense  of service and sacrifice 
for the country  have been able to 
resist the mightiest military machine 
that the world has ever known;  rind 
this has been going on for a number 
of years. Defence, therefore, depends 
on a contented people. In providing 
funds for defence we have also to re
member that the expenditure, that the 
burden on the ordinary man, should 
not reach a stage  where  perhaps 
money is spent but  results are not 
obtained.  We have seen in our own 
life time in China how colossal ex
penditure on defence does not always 
lead to adequate defence of the coun
try;  very  often it has resulted in 
unfortunate and unexpected results.

15.45 hrs.

[Shri G.  S.  Duillon in the Clwirl.

I hope the Finance  Minister will 
keep this in mind and see that what
ever is spent on defence is properly 
and adequately spent and that in the 
name of defence a hush-hush policy is 
not followed. Sometimes it has hap
pened in this House and elsewhere. 
It is a fact that in many Parliaments 
of the world, defence is discussed in 
a far more devastating manner, in far 
greater detail and Members go into 
questions  which here are not very 
often discussed on the ground of so 
called national security.  There can
not be any national security question 
when Parliament is concerned. There
fore, I would plead with the Finance 
Minister, through you, that he should 
also  look into this aspect of the 
question.

In his very  able analjpia—I have 
said earlier  that it is a very able 
analysis and that  credit should be 
given to him—the Finance  Minister 
has stated  that he is disturbed  by 
certain areas  of concern.  If I had 
the time I would have liked to touch 
on all of them but since the time at 
my disposal is very limited, I shall 
touch only  two or three areas of 
concern.  Very rightly, he has men
tioned  food as as his first area of 
concern. On that question, there  is 
no doubt in this country that we are 
faced with rather unfortunate results. 
Three plans are over and we do not 
know where the Fourth Plan is. We 
do not  know if there is & Fourth 
Plan. I believe this is the second 
year of the Fourth Plan, and yet its 
shape, its objective, its  magnitude, 
all these are matters of speculation. 
There has been, whether we like it 
<>r not, a de facto holiday from plan
ning. These two years nothing  has 
happened.  But even in the earlier 
Five Year Plans, it is a tragic com
mentary on our planning and on our 
accomplishment  that  while in the 
First plan on an average we imported 
roughly about 1 million tons of grain 
every year, during the second  Plan 
we imported on an average about 2 
-million to 2-1 {2 million tons  every 
><Gar, in the Third Plan it went up to 5 
million tons while in the last two 
years it has been of the order of 10 
million tons.

I know that it will be said  that 
there has been unprecedented drought 
in the last two years but this, I do 
not think, is an adequate excuse. In 
a vast country like India it will never 
be that all the areas will get equal 
monsoon every time.  Then, drought 
also, to some extent, can be fough{ 
by man.

When I was in the United States 
recently, throughout people  challen
ged us and said, "It is true, you have 
had drought but you also have 500 
million people; you have 200 or 250 
mill ion adults which means about 128 
million adult males; could they not 
do something to brine  underground
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water up to the surface? You could 
have itMli and other  irrigation 
schemes by which water could  be 
brought”. In America water is brought 
to California from 600 miles. It will 
have to be admitted that we have not 
paid sufficient attention to this aspect.

Very often—I do not refer to  the 
present Finance  Minister—Ministers 
have come forward and said, "What 
are we to do? God was unkind” But 
God is kind only to those who help 
themselves and we have not helped 
ourselves.  Let the Finance Minister 
set a target before this country. This 
year. I think, we are perforce compel
led to import something like 10 mil
lion tonnes of foodgrains.  Let  him 
announce here and now that  next 
/ear it shall not  exceed 5  million 
tonnes, the year  after 2  million 
tonne; and in the third year we will 
not import foodgrains and we will see 
to it that we produce enough food- 
jrains within our country. After all, 
what is the shortage today? Accord
ing to some estimates  it is 5  per 
cent. Even the maximum estimate of 
the shortage is not more than 10 per 
cent. With proper and equitable dis
tribution, with proper handling. 10 
per cent shortage is not such a thing 
that it cannot be handled by a great 
nation like India.  If, therefore, he 
rets this target that whatever happens, 
next year we shall not permit more 
than 5 million tonnes of foodgrains
1.o be imported, the next year 2 million 
tonnes and in the third year there 
shall be no imports and we will have 
to make do with what we have—You 
cannot do that this year because the 
people have not been given sufficient 
warning or notice—if the Government 
work to a plan like this. I am confi
dent that within three years' time the 
food deficit in the country can he 
wiped out.  The moment the  food 
deficit is wiped out it will have a num
ber of consequences,  internal  and 
external

Today we are like a nation of beg- 
**». I have sever ffelt so humiliated 
» nsjr life a* I did whoa X went out

last year. Even when X was abroad as 
a student and when India was not free, 
we did not have this sense of humilia
tion. We were then a subject country 
and were fighting for freedom.  All 
the countries honoured us as a nation 
deprived of freedom by unfortunate 
circumstances but which was trying its 
hardest to regain its freedom.  But 
for IB or 20 years after freedom we 
have been going with a beggar's bowl 
to big and small nations. This humi
liation has to be wiped out.  There 
will be new stances of foreign and 
economic policy inside and, therefore, 
I appeal to the  Finance  Minister, 
through you, that he should give a 
direction to all his colleagues that 
there shall be no import of foodgrains 
after three years and we have to pro
duce what we need within the next 
two years.

On this point I would like to add 
one or two comments  more.  The 
measures which have been suggested 
for the reorientation of agriculture are 
welcome so far as thej* jjo. They are 
moving in the right direction but I do 
not think they go far enough. One 
of the major reasons why agriculture 
is not more productive jn this country, 
I think, is firstly, that many of  the 
people are not involved; they do not 
have a sense of commitment. Till we 
have land reform measures and till we 
Hive the actual peasant a sense of 
participation and ownership in the 
land, we cannot get that kind of pro
ductivity which we get where the 
peasant is the owner of his land.

We have talked of ceilings; we have 
not generally talked of floors in this 
country. Both ceilings and floors are 
necessary. But in respect of ceilings, 
I would like to remind this House 
that in a country like Japan, which 
has perhaps the highest productivity 
per acre in 'he  world, the ceiling 
i* only 10 acres in a country  like 
Taiwan or Formosa it is only about
7 acres and in Denmark—I have myself 
visited H and seen—the vast majority 
of farms are three acres or less. And 
the productivity in these countries is 
perhaps the highest in  the  world 
because the number of owner-fanner*
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is the largest and the number of land
less labourers the least. 

We have also to work towards a state 
where the 1drgest number will be 
C•wner-farmers and the smallest num
ber landless labourers. That will 
require a kind of a peaceful revolution 
throughout the countryside. This can 
be done only if we find alternative 
employment for the millions of people 
who will be taken off the land. The 
major cause of the distress Of our 
agriculture is that about 70 per cent of 
the people depend on land and the 
land cannot support 70 per cent of the 
people. The most prosperous country 
in the world, the United States, has 
only about 9 or 10 per cent-perhaps, 
Jhe figure is evtn lower today
depending on land for a living. 

We cannot do it immediately; I 
i:annot even think about it. 1:1' we 
,:ould reduce it to 60 or 55 per cent, 
there will be an immediate upsurge 
of economic activity in this country 
provided we find employment for those 
who are taken off land. For this, 
what is needed are tens of thousands 
of small rural industries of every 
t-3,pe . Japan, Taiwan and Denmark 
have, to a large extent, succeeded in 
their agricultural policy, because theY 
have linked up their agricultural 
policy, their agricultural programme, 
with small-scale industries, cottage 
industries, dairy farming and various 
other types of industries. For this, 
it will be necessary for the Go·1eru
mPnt. I think, the Centre itself, to 
initiate measures to provide funds, to 
provide credit, so that there will be 
whole-time jobs for those who are 
taken off from the land entirely and 
p:irt-time jnbs for a vast number of 
pepole who have spare time during 
the off-season in agriculture. 

I welcome the development of che
mical fertilisers; but I would like to 
.,�i a word of warning. ChPmical fer
tili�ers extremelv useful but like many 
,other good things, they are excellent 
11' thev are our servants and the:v do 
not become our masters. Chemical 
r,�rtilisers, without water and without 

•he support of organic manure, will 
sometimes do more harm than good. 
Here, I have to say with regret the 
same emphasis has not been given, 
in spite of our protests, to small-scale 
irrigation and to the developemnt of 
organic manures of various types. 
I understand, in West Bengal, in 
Calcutta, they are now trying to 
develop organic manure from the 
sewage, the garbage and other waste 
of the city. I understand that a plant 
like that would cost only Rs. 1.20 
crores with Rs. 20 lakhs of foreign 
exchange element and will give about 
50,000 to 60,000 tonnes of manure per 
year at a value of Rs. 70 lakhs to 75 
lakhs. This sort of thing should be 
pursued to ensure that there is ade
quate supply of organic manure of 
various types. 

My hon. friend, Shri Yajnik, the 
other day raised .a question, which has 
botl). economic and social implications, 
viz., the use of night soil and various 
kinds of wastage that go completely 
waste. Even cow-dung, largely, goes 
waste because so much of it is burnt. 
Even in this age of atomic race, so 
far as its development for peaceful 
purposes is concerned, we compete 
with so many advanced countries of 
the world, even today-I think, I ·1m 
not wrong-20 per cent of the energy 
consumed in this country comes from 
not even coal .and other traditional 
types of sources but from cow-dung 
and various types of vegetable waste. 
If this cannot be changed. we canno\ 
change the vilhge economy. I hope 
Gove.rnment will pay adequate atten
tlon to this aspect so that we can 
have a simultaneous development of 
agriculture and industry in the county
,\de and transform our economy. 

I now come to the second area of 
concern mentioned by the hon. Finance 
Minister and that is inflation and 
prices. I have briefly, referred to it 
when I mentioned the question of 
devaluation. Actually, it is inflation 
and rise in prices which is one of the 
most dangerous diseases which haunt 
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the Uad today.  Unless we haw ■ 
j»K«ny» m the fiscal policy, I do itot 
ttrink we tom stem  the  rot.  Die 
finance Minister has indicated NB< 
of the evils. But I am sorry to And, 
while he has Indicated the evils, he 
has not suggested any measures as to 
how to stein the rot. He has himhell 
indicated that there is  investment 
today in land, in gold and in various 
other kinds of unproductive  things 
where, because of the devaluation and 
the falling value oi money, the profits 
of the investor go up. There is, there
fore, a tendency today to invest in 
these useless and unproductive type* 
of  investments  rather  than  in 
industries where there Will be a defi
nite addition to National Wealth. As I 
suggested a moment ago. in the field of 
industrial policy also steps must be 
taken to see that, as far as possible 
these resources are directed to those 
channels where there will be  the 
largest employment of men. that i*t 
small-scale industries  and  cottage 
industries, so that a vast number of 
men are involved and in this way we 
have both products and also employ
ment for a very large number of men.
I would call him, not an investor hut 
a speculator who wants to run to gold 
and land. If the Finance Minister had 
put a tax on unearned increase in land 
values, in urban areas, if he had put 
a tax by which houses, above a certain 
'rapacity, costing more than a certain 
amount, were subjected to very severe 
curtailment, 1 think, this would have 
given him additional resources and it 
would have been generally welcomed 
by the entire House.
But instead of this, there have been 
taxes on a number of articles which 
'have become necessities.  Tea is no 
longer a luxury.  I know that the 
Finance Minister will say that it is not 
as a luxury thing that he has taxed it, 
hut he has taxed it in order to curb 
consumption. But I think that this is 
not the correct way. What we really 
want Is increase in production,  for 
dealing with the whole question of 
taxation and rising prices, the first end 
f-rMnbst thing is to see that the pro- 

orocess is given a* impetus 
fcnd tfcotottf jiMdtK&ioh fa the eotflitry

is increasê which unfortunately hap 
net been aane  if socialism mean* 
anything, it means equality in econo
mic, political and social spheres. This 
can be guamateed only if we have 
taxation measures by which dispari
ties are reduced and in that direction,
1 do not find sufficient indication in 
the Finance Minister’s budget which 
will lead us towards  a  socialistic 
society, a society where there will be 
eqaulity----

Mr. Chairman:  He may conclude
now.

Shri Humayim Kabir: I will finish 
in a minute or two

1 would also suggest that forward 
marketing should be stopped in  all 
edible products and not only in foqd- 
grains. This also is a source of *P*“ 
tulation. When you have no forward 
marketing in foodgrains, why should 
there be forward marketing in edible 
I Toducts and various other things.

I would also suggest for his consi
deration de-monetisation. This looks 
rather severe, I am not suggesting 
10nfiscation, but I am only suggesting 
' cmonetisation so that all the black 
money which today is hidden  and 
which is acting as a check on  the 
growth of industries and  economic 
activities in this country will be forced 
to come out in the open.  If  this 
measure is taken and is backed up by 
other measures by which any payment 
above a specified limit—whatever may 
be the limit, it may be Rs. 250 or 500— 
would be only through cheques, then 
you will immediately induce the bank 
habit in the country and you will also 
force the hidden money to come into 
the open so that there will be  n* 
occasion in future for this kind ot 
hoarding or black-marketing.

I  would also urge  very strongly 
simplification of the  tax  structure 
Today the honest tax-payer ** the most 
persecuted man in this country. Every 
nne who has a salary or a fixed income 
knows that he is harassed at every 
point whereas IhOse who have various 
devious wavs of income very often do 
not pay taxes at all. In a country like
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the United Statsa, in cases of persons 
with an income of 5,000 dollar* or leu. 
the income-tax officer* examine only 
one per cent of the ancueci. A 
thorough examination is undertaken in 
respect of only one per cent of the 
persons where as in our country, whe
ther the man’s income is Rs. 4,500 or 
Its. 6,000 or Rs. 8,000, the income-tax 
officers go through every single case. 
This is the category of lax-payers who 
are the least likely to defraud because 
they are very often salaried persons. 
If some methods were introduced by 
which income-tax officials  do  only 
sample checking at lower levels  of 
income—it  may  be  Rs.  6,000 or 
Rs. 8,000—these very officers would get
11 lot of relief so that they could pay 
far greater attention to those  cases 
which deserve attention and where 
actually frauds take place.

Similarly, I suggest that  you do 
something about salos-tax also. There 
■are a number of returns and  they 
drive an honest man to becomc dis
honest.  A small shopkeeper  cannot 
give an honest return and. therefore, 
very oflen he has to cook up some 
figures.  If some device  could  be 
found—of course, with the agreement 
of the States—to have either excise 
or Central sales tax so that there could 
be taxation at one point as is the 
case in respect of cloth and several 
other items, you will perhaps stand 
to gain: you save harassment, release 
creative energy and at the same time 
get a much larger income than you do 
today.

I have seen a report by an expert 
who suggests that without imposing 
a single new tax. with simplified pro
cedure and more rational tax struc
ture, the existing taxes can yield about 
Rs. 500 to 600 crores more per year. 
If that could be done, there will be 
no occasion for imposing new taxes 
every year as has been the practice 
almost every year. This, I think, is 
a matter to which I would draw the 
attention of the hon. Finance Minister. 
I have already  mentioned that pne

rather peculiar feature of tha preaaat 
budget is  that while some  o  the 
necessities have beta taxed, some of
the luxuries have been left untouched. 
My hon. friend who spoke just befona 
me in a very  able maiden speech 
twitted the Finance Minister a little 
about his reluctance to tax spirit and 
liquor.  I do not know  what tha 
reason is, but whatever the reason 
may be, I would suggest that before 
taxing tea or coffee, perhaps, liquor* 
and spirit might have been a mm 
profitable source of revenue, and this 
could also have been more in confor
mity with the social philosophy of the 
Finance Minister himself.

Before I conclude, I have just one 
more word to say.

16 hrs.

m; wI'tit am ireri {t.\z i) : r,

«fr fornîor aft rk * 1

Shri Humayun Kabir: If my speech
has a soporific effect I think I should 
take a patent, and I ought  to  tell 
those hon. Members who cannot sleep 
otherwise that they should come and 
listen to speeches of mine like this.

In conclusion, I  would  say  that 
what we really want in this country 
is a sense of involvement. Millions of 
people must be involved in a creative 
effort, and this can be done  if  we 
adopt programmes and policies which 
will find employment for everybody. 
Today, there is educated unemploy
ment  I personally have never recog
nised any distinction  between edu
cated and uneducated unemployment. 
In my opinion, unemployment ia un
employment, whether educated or un
educated.  When there is  complete 
literacy in a country, all  unemploy
ment will be educated unemployment. 
But toda there is educated unemploy
ment as different from  uneducated 
unemployment. If we take up a pro
gramme to wipe out illiteracy  from 
this country within  the next five 
years, there shall be no  uneducated 
unemployment left. H similarly  we
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take  programmes that within 
the  nest live  yean  we shaU 
provide  better  hollaing for every
one in a village or a town, if we 
take up an enormous  housing prog
ramme in which they are involved, if 
we take up programmes of construc
tion of roads, so that every village is 
connected with a main  highway  or 
with a town, we shall And employ
ment for millions of people. Someone 
may say that all this  will  lead  to 
inflationary pressures and  may  ask 
where the money would come from. 
But many of these things can be done 
without direct  involvement  in  the 
money market.  I think the Finance 
Minister may have seen,—and 1 am 
sure the Planning Minister has done— 
what is called  intermediate  techno
logy.  Studies are being  made  in 
Europe where you develop  compara
tively economically  less  developed 
countries through  an  intermediate 
technology where high capital invest
ment is not necessary. In this country 
itself, we have also had experiments 
by which thousands of  people  have 
produced additional goods: they have 
produced goods in addition to those 
in the market: these goods do not have 
any sale in the market perhaps, but 
they have a sale within  a  limited
circle, and in  this way. new wealth is
created.

I was told that, in Wales, an enov- 
mous amount nl national wealth was 
created without any capital  invest
ment. In Wales, they had taken up a 
programme where every school-child 
was required to plant one tree and 
he  was  asked  lo  tend  that  tree 
for five years.  In this way, there 
was  competition  between  schools
and  there  was  competition  bet
ween children in the same school, 
and within about ten years, there 
were  several  million  trees  which 
added greatly to the wealth of the 
country.  This kind of afforestation is 
necessary for agriculture and for many 
other purposes.  In this way, by un

orthodox methods, by slightly revolu
tionary method*, tf you like, we can 
add to the money economy. W* shall 
not odd to the actual money in circula

tion, but we shall create wealth  i» 
terms of trees and houses, roads and 
tanks, cloth and houshold articles,  if 
the hon. Finance Minister would direct 
his attention to this sphere and so* 
that millions of people are  invloved 
in a national creative effort,  we can 
have sound budgets, not  budgets  of 
despondency, not budgets of status 
quo, not budgets which always tell us 
to restrict our consumption,  but we 
may have budgets which will tell the 
people o consume, have a good life; 
enjoy new goods and services and make 
this country a beautiful  country, a 
glorious country, through  our  own 
efforts and through our own labour.

The Minister of Planning, Petroleum 
and Chemicals  and  Soelal  Welfare 
(Shri Asoka Mehta):  We on these
benches are grateful to the many hon. 
Members who  have  shed  valuable 
light un the  various  proposals  and 
policies that the hon. Deputy Prime 
Minister has put forward.  We would 
have welcomed somewhat precise and 
pointed  comments  on  what the 
Finance Minister has had lo say In 
his speech because it is there that he 
has spelt out the whole  complex  of 
economic policies of Government.  If 
more attention had been given to what 
the Finance Minister had said in the 
first part of his  budget  speech,  it 
would have helped us to modify and 
In improve the patterns on the  rich 
and varied tapcstrj" that the Finance 
Minister lias woven for this House.

Every member of the House is enti
tled to criticise; he is not only entitled 
10 but has to be vigilant and critical. 
But vigilance and criticism should not 
mean that one only sees the daifc side 
of the picture, nor does being critical 
mean that one indulges in the luxury 
of contradictions.  About any country 
in the world, about any economy, one 
can always point to the dark side.

I am sorry Shri Dange is not here. 
I would have invited his attention to 
an article which appeared in The 
New Statesman of 2nd June.  It talks 
about an underground millionaire ia 
the Soviet Union.
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"When Rule was finally arrested, 
the militia found government bonds 
and valuables worth 157,000 roub
les in his garden and over 1,500,000 
roubles in old bank notes which had 
lost their value during the last de
valuation.”

Should I judge Russia's  economy, 
Russia’s efforts, by this kind of aber
ration?  One can collect these little 
pieces and oddments, as much as one 
likes, about may country, but one has 
to take an overall view of what is 
being done, where we are going, and 
within the resources at our disposal, 
what can really be attempted. I say 
shat if that kind of effort is made, it 
will be found that on the whole, we 
are disduulging the  respensihilties 
that have been placed upon us cre
ditably and efficiently.

May I point out that this country is 
committed to an ambitious programme 
of development?  Our public finance 
has to been  development-oriented. 
What are the main ingradients in a 
development-oriented public finance? 
Firstly, we have to give priority to 
development. Many things my hon. 
friend, Prof. Kabir, talked about have 
to be done, can be done, provided one 
is able to mobilise a great deal of re
sources for these kinds of development. 
Even when one talks of doing things 
•on credit, one cannot draw upon cre
dit unless there is an equal amount 
of savings in the economy. The abi
lity of the economy to move forward 
is ultimately conditioned by the quan
tum of savings that it is willing to 
mobilise.  Over and over again, the 
Finance Minister is advised about ways 
and means of developing the economy, 
but when he comes' forward with hie 
proposals to mobilise savings, there 
is sharp criticism of them.

Secondly, we ar« committed to the 
expansion of the public sector. With 
the exception of a small segment of 
the House, the rest of this House is 
committed to a rapid expansion of the 
.public sector, which means that sav
ings generated in the households have 
to be transferred largely to the public

exchequer so (haft devdqpmwt iqay 
take .place ia the public sector. lb«e 
is, therefore, an iahereqt, ineluctable; 
irresistible need for transferring, year 
after year, a par ocular proportion of 
new savings that come up to the jwb- 
lic exchequer. Otherwise, let us not 
talk about development  orientation 
towards increasing expansion of (be 
public sector.

Thirdly, anyone  who has studied 
economic  development  and  social 
change in any country of the world 
will realise, and will agree with me, 
that even more than the improvement 
of tools and techniques of production, 
what has enabled increase in wealth, 
what has brought it about, has been 
the qualitative improvement of inputs. 
That was what my hon. friend, Prqi 
Kabir was referring to when he talked 
about ‘thinking of the man’, what we 
invest in education, in health. Almost 
three-fourths of the increase in pro
ductivity that has taken place in the 
western world is now tractJ to what 
one might call  improvement in the 
quality of inputs.  This requires a 
tremendous amount of transfer of re
sources because education and health,
I am sure even under the dispensation 
of the Swatantra Party, will be over
whelmingly organised by the Govern
ment.

In any developed economy today 40 
per cent of the national income  is 
handled by the Government. Almost 20 
per cent is used for purposes of trans
fers and for purposes of providing so
cial overheads. Something like 10 per 
cent or more is used in investment, 
something like 10 per cent is used for 
Government’s expenses. In our country 
today the Finance Minister is able to 
transfer only IB percent of the national 
income. Our inability to do things 
arises from the fact that our national 
income is low. We have to increase 
our national income; from that inert.— 
ed national product, he and his suc
cessors will inevitably have to trans
fer proportionately larger «tid taigar 
reeeuroes te the pubBc sector ifthe
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whole development programme that we 
have  undertaken is to be  carried 
through. That rationale, that inescap
able logic of development we cannot 
jibe at.

The next point that I would like to 
point out it is that if we are to 
develop, we have to develop a much 
higher rate of saving and investment 
in our country than we are  doing. 
When we began our development pro
gramme, we were saving and investing 
only 5 per cent of our national in
come, with the result that the annual 
increase in our national income was 
about one or 1-1J2 per cent.  There 
was an almost equal increase in popu
lation, and the economy  remained 
completely stagnant. Over the past few 
years we have been able to step up 
the rate of saving and investment, 
the rate of saving and  investment 
made out of our own savings, to 10 
per cent of our national income per 
year. It is necessary if the dreams 
and visions that we have, if the ob
jectives that we have cherished are to 
be realised by 1975-76 or 1076-77, that 
in this decade we step up our rate of 
saving and investment from 10 to 20 
per cent of our national income. From 
a larger nationa' income, from  an 
over-increasing national income, un
less we are willing to transfer greater 
and greater resources to the public ex
chequer, the whole pattern of develop
ment as we have envisaged, which is 
.for the purpose of developing  the 
human resources of our country and 
developing the materia' resources of 
our country, cannot be realised. Which 
means that every year an additional 
one per cent of national income, has 
.to  be  saved  and  invested 
■fer a period of ten years. After that 
we wHl reach a plateau and it will 
not be necessary to move iorward in 
that direction, but for a period of ten 
jnm, the.saving.and investment pro- 
.ftmrn hn to.be stepped up. There 
is ,no .eacapje Aw it, no. matter wbat 
.particular jjarty, t$at,political colour 
a1partic«4ar (gi»Y<m̂.eqt adopts. If this

fĉ WaMfc-m.wPl m
a • per'ei&t m  a# growth in  the

economy, our national income would 
increase by about Rs. 900 crores jjer 
year; with a 5 per cent rate of growth 
in the economy today, the increase in 
our national income would of  the 
order of Rs. 1,200 crores.

The minimum marginal  rate  of 
saving wil: have to be about 25 per 
cent.

In the first plan, which everybody 
praise here, I am sure Prof. Kabir 
will bear me out when I say,  the 
marginal investment envisaged for five 
Five year plans was 50 per cent. But 
even if we have a lower marginal rate 
of saving, it is obvious that anything 
between Rs. 250 and Rs. 300 crores 
his to be channelled in ihe direction of 
saving and investment, and  a great 
part of it has to be done by the Finance 
Minister. If we want to carry through 
our programme of development, we 
have got to agree that up to Rs. 250 
to Rs. 300 crores of additional saving 
and investment have to be made, and 
anything up to 50 or 60 per cent of 
that, or perhaps more, will have to be 
Lhroufih the public exchequer. There
fore, any Finance Minister who  Is 
committed to a programme of deve
lopment has no  escape.  it is  his 
sacred obligation to come to the House 
and say that he has to raise Rs. 150 
to Rs. 175 crores year after year for a 
period of 10 years. That is inherent, 
as I said, inescapable, in the  whole 
logic of development th;i‘. we  have 
accepted.

Thirdly, it has been argued that all 
thjs should be done by higher direct 
taxes. I be'ieve that the base of the 
direct taxes should be lower.  As a 
matter of fact, the Finance Minister 
when he was in charge of this parti
cular portfolio some years back had 
lowered the base of direct taxes. Why? 
Because roqre and more incomes are 
goiqg to come near the base.  The 
vhf4e should be broader where from a 
Vy number of Uicmnes are . going to 
come. Hon. Members who are taml-



-TOMB 12, is«7  General Dfa.  ^

[Shri Asoka Mehta]

H*r with the tut structures in deve
loped countries know what a  large 
percentage of people pay direct taxes. 
It is necessary to catch as  large  a 
number of people in the net oi direct 
taxes as possible.
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Prof. Kabir talked about  simpli
fication of tax structure.  All that is 
being done.  The Finance  Minister 
will be able to show you next year the 
result of the simp.ificalion of the tax 
structure and ihe natiosalisation and 
streamlining of the tax structure that 
he is engaged in just now. 1 have no 
doubt in my mind that the  Finance 
Minister will have in course of time 
to come forward with proposals on 
these lines. On I he one .tide we try lo 
raise the incomes o[ a significant sec
tion ol our people and each one  of 
them ha;. Uj pay something by way 
of direct taxei. You may return them 
to these people in various forms of 
social benefits bui it is necessary that 
the tax Structure is widely spread and 
that the net is widely spread.

Even if we accept Dr. Lohia's sug
gestion, we cannot finance everything 
by direct taxes.  My friend Dr. Lohia 
said that it he had the  opportunity, 

he would restrict the consumable ex
penditure at Its. 1,500 a month, that is, 
Rs. 18,000 a year which would mean 
that at the level of income of Rs. 40,000 
and above, the tax will have to  be 
100 per cent.  I am prepared to accept 
that but even when you do that you 
get only Rs. 25 crores more.  Even 

alter stepping up taxes whereby any 
person earning more than Rs. 40,000 
per year will have to pay 100 per cent 
tax which would leave him with  no 
income afler taxes after he has paid 
all his life insurance premium,  etc. 
the net accretion to the resources of 
the Finance Minister would be of the 

order of Rs. 25 crores or thereabout. 
What would be the result of the eva
sion of tax and all that—it is for you 
to consider.  One of the bright young 

economists in some Banaras  School

came and told him that Rs  j qqd 

crores could be obtained.  Steely’ ha 
could have gone to the Finance Min
ister and the whole machinery of the 
Government is at his disposal.  Dr. 
Lohia should not depend for formu
lating policies for the country  upon 
what he considers to be bright young 
‘men in his entourage.

Shri D. C. Sharm*:  There is  no
room for bright young men in  this 
country.

Shri Asoku Mehta:  A great  deal

has been said against excise duties. It 
is true that excise duties which yield
ed a revenue of Rs. 67-5 crores  in 
1950-51 wi'1 yield 1214 crores in 1967- 

68.  Half of this revenue comes from 
new commodities.  We must realise 
the changes taking place in the struc
ture of our economy.  Secondly, there 
have t0 be cxcise duties because how 
do vnvi  at dn these things? If 
therr* is Hs. 250 or Rs. 300 crores rise 
ni national income, in a country like 
India, how do you get at even a mar
ginal rate of saving? We expect agri
cultural production to double during 
the current plan  period.  If  that 
happens, you wi'l not be able to mobi- 

lis any considerable amount of savings 
from the agricultural section.  One of 
thi> ways whereby you can mobilise 
savings from them is through excise 
duties.  You cannot get away front 
the excise duties.  My friend  Mr. 
Dange says that every excise duty ia 
a call for a struggle, for a  general 
strike. If it is so, all that I can say is 
that he wi'l have to work for a con

tinuous, interrupted general strike in 
this country.  Because, excise duties 
will be there and will come on.  He 
can be a super Trotskyite and  work 
for a permanent general strike.

A lot has been said against foreign 
aid.  I can assure every hon. Member 

of this House that no one want* foreign 
aw for the sake ot foreign aid. j do 
not think that any particular 
of the How* has a greater
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•f rational honour compared to  the 
rest of us.  But what is the position? 
There are in development, two traps 
In which an economy gets  caught: 
one is the savings trap.  Your invest
ment requirements are larger  than 
-what you can save in your own eco
nomy. Therefore, you try to augment 
your savings by borrowing from out
side.  And the other is the foreign- 
exchange trap.  Your requirement of 

foreign exchange in the period  of 
development is much greater  than 
what you can earn by yourself, and 
therefore, you have got to  augment 
your ioreign exchange  by  getting 
foreign-exchange loans from  outside. 
We are investing today 13 per cent 
of our national income, while we are 
saving only 10 per cent. The difference 
nf 3 per cent comes from the loans 
that we are raising.  The difference 
between our import:; and nur exports 
is roughly of the order of Rs.  800 
crores.  This foreign exchange  gap 
is covered by the loans that wc are 
raising.  This we are doing because 
we arc convinced that as an  agri
culturist takes credit in order to build 
up his economy, as an  industrialist 

takes credit in order to bui'd up his 
Industry, as a businessman takes credit 
In order to organise his business, it 1’ 
to this country’s advantage to try to 
get credits. We will pay them after a 
period of time, but we cannot trans
form our economy quickly enough un
less we are willing to take this credit. 
The minimum, the essential,  credits 
have to be taken.  I would welcome 
the most careful  scrutiny by  thi* 
House of the credit* that  we  are 
seeking, but merely to make a general 
attack on foreign credit is no  good. 
There is no aid because almost 97 to 

98 iw»r cent of the so-called foreign 
aid that we are setting as credit Is a 
thing which we have reoald. which we 
are repaving and we shall be repaying 

in the yean to come.

Here again, therefore, the question 
is wnuM we like to cut down our deve- 

Iqormmt oro gramme  Would w* 
or are we aremtred to ftep uo  our 
•wirh liM* and now so that we wi'I

be able to neat our foreign-exchange 
requirements fully? How do we hope 
to overcome the savings gap and the 
foreign-exchange gapT  It is amazing 

that when the Finance Minister come* 
forward to augment the savings  in 
the economy, he is shot at:  at the
same time, he is being told,  “push 
forward your investment programme, 
but do nothing to augment your sav
ings and do not go in for  foreign 
credit."  If he comes forward to raise 

the exports, it is said, “why  levy 
exrise duties?"  Because he said, "I 
have Rot to curtail consumption, In
ternally. in order that the surpluses are 

created for export.”  The moment he 
does that, he is being shot down. And 
he is also told, “under no  circum
stances can you have foreign credit. 
This is what I am unahle to under
stand. the sheer contradiction in which 

hon. Members are indulging. 1 would 
submit, if not today, some other day. 
when they will have the responrtbffiW 
of sitting on these Benches, these very 
words of theirs will come home to 
roost, and this very contradiction will

ultimately tie a knot  round  thetr 

necks,  r/nifirnptionl.

The Indian economy is not ye*   ̂
developed; but it is not  also under
developed.  We are as it werein the 
mid-stage of development.  When  a 

country is at the
lopment. there are many  diflteultM* 
and problems, that are  peculiar to 

that stage of the situation.  For  in
stance. we have the  capacities  for 
fabricating various kinds  of  equip
ment, but there are people, hon. Mem
bers of the House themselves,  who 

sometimes favour imoorted  equip
ment to Indigenous equiDment. Mem
bers from a particular State—I do not 
want to mention *Iy»t State—came to 
us and said thev m'is» «*t the turbines 
and the power o'ant from a particular 

country, because the credits are avail

able; the credit* have Wn tied  up. 
Why?  Because th“n alone thev will 

be sure of that power hoi"* available 
at a narticular time.  Tf th-v deoend 
upon indigenous totiinment there will 

be some slipping back.  Over  and
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over again, we find this kind of con- 
trw&ctfon.  The effort on the part or 
the Government is that we  move 
ahead with our own indigenous equip
ment everywhere, but certain credits 
have been tied up; certain agreements 
have been made during a period  of 
yeera; there is a recession; inevitab'y 
earlier agreements have to be honour
ed. We And we are not able to take 
full advantage of the capacities that 
we have built up. But as we move 
forward, increasingly we are going to 
be dependent upon our own resources. 
In the next three years in transport, 
power and a number of other sectors, 
we shall be completely self-re'iant.

One has to remember that as  the 
economic situation changes and  as 
development proceeds, economic poli
cies also change. In the Soviet Union 
far-reaching  changes  have  been 
brought about recently in the econo
mic policy and even in the economic 
philosophy itse'f, because at a parti
cular stage of development, the earlier 
policies become a strait-jacket. That 
is what this Government has  been 
trying to do. Hon. members opposite 
remain wedded to some kind of shib
boleth and obsolete ideas.  They do 
not realise that the policies have to 
conform to the stage of development.

I was quite happy to hear Mr. Dange 
pleading to inject some kind of prag
matism as far as the managers in the 
pub'ic sector undertakings are  con
cerned.  But I am surprised that the 
flame Mr. Dange is blessing today 16S 
gheraos in Calcutta, which are under
mining, damaging in an  irrevocable 
manner, the morale of the managers. 
You can do what you like to  the 
industrialists, the men of capital, but 
in Calcutta it i* the supervisors and 
the managers whose authority, whose 
goodwill, is being undermined.  Cal
cutta wi'l.  soon be a place  from 
where—whether there may be flight 
«f capital or not. I do not know,— 
then# will be flioht of managers and 
laaeevhima.  Does Mr. Dange  want 
tkKt?  With hie ooneeption of prag

matic approach, to managers, how can 
he at the same' time, be responaiue 
for blessing the gheraos?

I am  sorry  Mr.  Surendranath. 
Dwivedy is not here. He talked very 
eloquently about the need  for  an 
integrated incomes and prices policy. 
Here is a recent report—Report on a 
Framework for Incomeg and Price* 
Policy. 1 would like to state that the 
Government is as  vigilant in  tnu 
matter as hon. members'opposite. JBut 

may 1 invite his attention to the con
clusions that this report has come to: 
With your permission, Sir, i  wouia 
like to read three or four sentences 
out of this;

'Though the need lor an income* 
policy has been under discussion in 
most of the developed countries in 
the last few years,  hardly  any 
operationa' incomes policy has been 
evolved in any country except the 
Netherlands.

The general context  for an  in
comes policy in India is  different 
from that in the developed coun
tries.

The policy instruments have to be 
different and more complex than in 
the developed  countries.  Income* 
policy has to be coordinated jnucH 
more effectively with other econo
mic policies.”

This is a very complex problem. It 1* 
easy for Mr. Dwivedy to say,  why 
don’t you have an integrated Income*- 
and prices policy?  We have  been 
carefullv examining this problem ana 
analysing it.  We know it will take 
considerable time before the various 
pieces can be brought together and a 
coherent coordinated po'lcy evolved.

Mr. Dwivedy was also very eloquent 
about the progress that Pakistan had 
been making in the last five yean. 
But may I point out that Pakistan gett 
three times per capita foreign aid •* 
compared to India.  Pakistan’*  tax 
structure  i*  something «ub



4M9 General Budget— JYAISXHA 33, 188» (SAKA)  General DU. 4450

Hr. Dwivedy will not like, where 
a great amount  of  private  sav
ing in Mnf deliberately encourag
ed. Then, many of the developments 
that have taken place  in  Pakistan 
are of what one might call  “one 
shot” character and  they are not 
going to be repeated. Fourthly, Pak
istan ia at a stage of  development 
where we were earlier. Some of the 
excitement we felt in our first plan 
and a pan of the second plan, Pakis
tan is feeling today. When she comes 
to our stage of development, Pakis
tan will experience the same difficul
ties.

Shri Piloo Mody: It will if you go 
there, (laugher).

Shri Asoka Mehta: That is not at all
a joke, I can invite the attention of the 
hon. members to a very valuable study 
made by Prof. Edward Mason, who 
is a Professor of Harward University, 
who has been Economic Adviser to 
Pakistan’s planning authorities for a 
long time. In this recent study, he has 
compared the economic development 
in India and Pakistan. You will find 
that the conclusions I have  quoted 
here are bodily lifted from that re
port. You can laugh at Asoka Mehta. 
But the laugh will come back on you 
when you And that this is what the 
economic expert of Pakistan himself 
has to say.

Shri Piloo Mody: 400 million peo- 
p'e are laughing at you, not merely 
the members of the House.

(JO kn.

[Mr. Speaker in the Choir]

Shri Asoka Mehta: There are 500
million.  I am glad that 100 million 
are not with you. 1 am glad your 
knowledge Is so defective.

I would like to come to one criti
cism that Or. Lohis made.  He said 
tĥt die Flan provision for the year 

67 was Rs. 2250 crores whi'e this 
ipar it is much less. Probably it is.

last jfnr as agrtnt Rs. 2260 cro- 
qm O* phame* provision the budget- 
MF Jfapurqw.tyit «wti. tound actual
ly .w»H Hii. INI crores.  ’flierefore,

there was a deficit financing of over 
Rs. 200 crores. We do not want that 
to happen.  Therefore, this year the 
planned provision is likely  to be in 
the neighbourhood of Rs. 2] 00 crores 
less than last year as far as outlay* 
are concerned, but more than last 
year as far as real resources are con
cerned. The whole effort is to move 
forward on the basis of real resources 
we can mobilise.

He talked about the Finance Minis
ter sharpening t.he' razor  to cut my 
throat.  May I point out that  the 
sharpening is being done by some
what inexperienced gentlemen on the 
other side, inexperienced in the use 
of razor. Sir, Firstly, as the Economic 
Survey has pointed out, Centre's reve
nue in 1967-68 compared to  normal 
expectations are down by Rs.  400 
crores. Why?  Because  there has 
been 20 per ccnt decline for two years 
in food production, in jute, in mesta, 
in tobacco and in oilseeds. In various 
directions our economy has suffered 
a severe setback and the result is re
flected in the finances of the Govern
ment of India.  Should we project 
Rs. 400 crores in the remaining four 
years of the Plan? The Finance Mi
nister does not want me to do so, but 
Dr. Lohia wants me to do so. Who is 
sharpening the razor?

What has the Finance Minister said 
in his Economic Survey?  He has
said:

“Industrial output levels for the 
later years of the Fourth Plan must 
be planned on the basis of the high
er levels of agricultural production 
that should be achiebed by  then 
and care should be taken to avoid 
a hiatus in growth  during those 
years as a result of undue pessimism 
based on current agricultural per
formance."

It is this undue pessimism to which 
so many hon. Members have  led 
themselves to become victims. If we 
are not finalising our Plans here and 
now, it !s because we want to be sure 
that while we do not embark upon 
optimistic expectations, we do not 
also become victims of pessimism.
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That kind of very accurate assessment 
will be possible only after two or 
three months, partly because we want 
to see how the food situation develops 
and how the agricultural production 
develops, and partly because we want 
to see what fiscal po'icies the seven
teen Stale Governments in India are 
going to follow.

The economy has changed.  There 
•is no getting away from tits fact that 
our structure of economy has changed. 
We were producing machinery worth 
Rs. 30 crores in 1950-51, today  we 
-arc producing Rs. 500 crores to Rs. 
>800 crores worth of machinery. By the 
•end of the Fourth Plan, given the 
goodwill and co-operation of all con
cerned, we will be in a position to 
produce Rs. 1500 crores worth  of 
machinery. All talks of transforming 
the economy ultimately depends upon 
•our ability to brine >n new tools and 
new techniques.

A lot has been said about neglect of 
irrigation.  May I point out that ma
jor and medium irrigation has added 
14 million acres in the last sixteen 
years, minor irrigation has  added 
:31.6 mil'ion acres in the last sixteen 
years, in Uttar Pradesh and Bihar in 
1906-67 more wells were  energised 
■than In the previous fifteen years and 
there is today a new  tempo  in all 
-these things.

Shri D. C. Sharraa: If that is the 
case, why is there food shortage in 
■the country (interruption)?

Shri Asoka Mehta: I would like to 
point out. Sir that next year when we 
discuss the budget we will find that 
our food production has  increased 
very significantly because the poten
tial today is anything between 95 
million  to  100 million  tons  and 
there is no reason why that potential 
cannot be realised. But I would like 
to point out that the strategy of agri
cultural deve’opment that the whole 
House has endorsed involves that 80 
million acres of land will produce by

the end of the Fourth PJan 72 million 
tons of foodgrains while 220 million 
acres of land will produce only 48 
mil ion tons of foodgrains, because 
these 80 million acres of land  will 
have all the combined  inputs  that 
Professor Kabir talked about. There
fore, it is necessary that one has to 
have the appropriate fiscal policy, be
cause otherwise benefits will remain 
with Ihope who own 80 million acres 
and nothing will go to those who own 
220 million acres. This transfer of in
come has to take place and it can take 
place only through proper fiscal policy, 
which cannot exclude  constant  in
crease. constant widening and  cons
tant diversification of excise duties. I 
would, therefore, like to say that the 
Government would like to support the 
budget that the Finance Minister has 
put forward, because he has brought 
them forward in conformity with the 
overall strategy  that he has outlined 
in Part A of the budget. It is a mat
ter of regret that the policy projected 
has not been fully examined so that 
members could have come to the con
clusion that what he has suggested is 
in conformity with the needs and re
quirements of our development.

I would like to point out that to
day we are giving Rs. 118 crores  as 
food subsidy.  I hope and trust that 
as the food situation improves  this 
subsidy will not be necessary  and 
these resources will be availab'e for 
accelerating our further development 
programmes.

I agree that there is need for vigil
ance and there is need for correction 
in every direction.  I recognise that 
we have to Improve our efficiency and 
we have constantly to strive for eco
nomy. All this advice given to  us 
are welcome.  They are  necessary. 
But, at the same time, may I point out 
that we can do all this if we move 
forward wih confidence based  upon 
informed faith. If the course is right
ly set then members are  wdeam 
even to ate*! the ship.  As the
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tain ku rightly mid, they can quarrel 
with the navigators, with the  ship 
even, but not with the  coune that 
hai been charted.  The main danger 
today lies in confusion, weakening of 
the will, petering out of the dynami
sm. My hon. friend, Dr. Lohla, with 
whom I have been having a sharp 
argument for the 'ast fifteen years, 
was pleased to say that the grapes of 
wrath are ripening. But we in  this 
section of the House, having full con
fidence in our people,  believe  that 
these are grapes of hope, and  not 
grapes of wrath, and that these gra
pes of hope are filling up and getting 
ready for vintage.

Shri G.  Vbwanathin  (Wan-Di- 
wash): Mr. Speaker, after 20 years 
of political independence  and after 
three  big Five Year  Plans, still 
India has not attained economic inde
pendence.  Though day in and day 
out we are raising our voice against 
monopoly and monopolists, it has ach
ieved no purpose.  This  monopoly 
has come into existence only by the 
Inefficient licensing policy of this Go
vernment.  The  economy of  this 
country  is not controlled  by  the 
Union Ministry or the Finance Minis
ter of India but by a few groups, 75 
big business groups of this country, 
comprising 1.538 companies, and their 
to+al assets come to Rs. 2605.95 crores. 
After a’l, this monopoly Is not unex
pected.  It was anticipated even by 
the fathers of our Constitution. For 
example, one ble business group is 
able to control almost all the Indus
trial products of this country.

I would like to quote from the re
port of Shri Hazari—

“Except basic steel and  power 
generation, almost every kind  of 
industrial product capable of do
mestic manufacture b  covered in 
the Birla perspective plan-  There 
is evidence of Interest in new •"<> 
nmMly growing industries,  parti
cularly. aluminium, electrical goods, 
chemicals, cement, man-made fibres 

m  (Al) 1SD-4

and yarn, heavy engineering, alloy 
steel, pig iron, tools, timber  pro
ducts, newsprint and pipes and tubes 
but traditional industries like cotton 
sugar, vanaspati and paper are by 
no means ignored."

The empire of the Birlas is bigger 
than Asoka’s empire and even Alaud- 
din Khilji’s empire. Would you like 
to know the boundaries and extent of 
the Birla empire?

“While West Bengal and Maha
rashtra continue to be their prime 
location, Birlas have ventured on a 
large scale in recent years into Ma
dhya Pradesh, Andhra,  Rajasthan, 
UP and Gujarat, and are also de
veloping interest in Assam, Madras, 
Kerala, Punjab, Orissa and Bihar. 
There is one project in  Kashmir 
(and the blank on the Birla map in 
Mysore has been filled up of late by 
the acquisition of a cement company 
and a machine tool company).”

When I speak of Birla I take him 
as a representative of the big busi
ness groups. Birla for me  inc'udes 
Tatas, Dalmias, Jains, Singhanias etc. 
This is how the Government is rail
ing this country.

After all, how did this  happen? 
Why were these people alone prefer
red in issuing licences? The reason is 
simple. It was because they contri
buted very liberal'y to the Congress 
election fund. I am not talking in 
the air;  I can substantiate my 
argument  from the report of the 
Monopolies Inquiry Commission. On 
page 135 it has been  categorically 
stated—

“In fairness, we have to  add 
that some at least of the industri
alists who appeared before us did 
not seem to be  quite  happy 
about these contributions.”

I mean, contributions to the election 
fund of the Congress PaTty.

“One member of the delegation 
of the Indian Chamber of Com
merce blurted out a complaint
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that industrialists were compel
led to make those contributions, 
but that they got no return.”

What a shame on the Congress Party?

“The leader of the delegation 
made the interesting modification 
of his colleague’s statement by 
saying that it was not .compul
sion, but  persuasive  pressure 
that was responsible for much of 
these contributions.’’

This is how the Congress  Party 
was issuing licences only to these big 
business groups and to no one else. 
The money they contributed went to 
the Congress fund and the licence was 
issued to the parties. TJiis is how 
monopoly in this country has  been 
created.

The Finance Minister speaks  of 
price stability.  He admits,  rather 
he confesses, that over a period of 
three years a 46 per cent rise in pri
ces has taken place. To talk of price 
stability in India is to talk of snakes 
in Iceland. The Central Government 
has so far done nothing to arrest the 
prices or to hold the price-line.  At 
the same time they are not also wil
ling to help those who ars  taking 
some steps in thia direction.  For 
example, the Government of Madras 
has very recently tarted giving sub
sidised rice at a low price to the poor 
people and to the down-trodden peo
ple. They are givng so much sub
sidy  to the  rice producers. They 
expect some help from the Central 
Government but our Finance Minis
ter is not generous enough to help 
the Madras Government.

Now-a-dayg the Central  Govern
ment seems to be too aggressive. They 
want to encroach upon the jurisdic
tion of the State Governments. The 
people now-a-days stand for decen
tralisation of power and not for con
centration.  Very recently two Bills 
were introduced in this House and 
in the other  House, namely,  the 
Central  Industrial Security  Force 
Bill and the Unlawful Activities Pre
vention Bill. The Industrial Sacurity

Force Bill is definitely within  the 
Jurisdiction of the State Government, 
but I am sure no Chief Minister was 
consulted  definitely  aon-Congress 
Chief Minister was consulted before 
bringing this measure. I would like 
to state before this House that fede
ralism must be kept up in this coun
try at any cost.

The Finance Minister often speaks 
of restraint in public expenditure and 
economising on Government expendi
ture.  I welcome his proposal to re
duce the strength of ministries. But 
at the same time I would like to ask 
one question.  When reducing  the 
strength of ministries, why cannot he 
reduce the strength of ministers? we 
have got ministers without portfolio; 
they have no work. I am told  that 
the other ministers are afraid of these 
ministers because they might  steal 
away some portfolio from them. These 
ministries should be abolished imme
diately. They have no  work and 
they should not be paid. I am  re
minded of the  Finance  Minister’s 
statement in the House the other day. 
When dealing with cooks and water 
carriers in the Defence Department 
he said that  those  people  did not 
'vork any more anti they should n*>t 
be paid.  The same rules must  be 
applied to Ministers also.

The other day, we were invited to 
the Rashtrapati Bhavan. 1  entered 
that palatial building for the first 
time and there I saw place guards 
standing on either side and no  step 
was vacant and every guard  was 
standing like a statue. In a poverty- 
stricken country like this, there ahould 
not be any place for pomp and show. 
Thia should be immediately abolished. 
All this criminal waate ahould go.

When we apeak of economising ex
penditure, the Finance Minister has 
gone to economise the shape and tha 
size of  the currency notes. Very 
recently, new notes have been issued 
and it is very difficult to find  out 
whether it is a ten-rupee note or a 
one-rupee  note. Very  often, the 
People in rural areas use these notes 
by the shape and the sice of the
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notes; they do not read  into  the 
notes. They now find it very diffi
cult to identify these notes.  This 
Government seems to he penny-wise 
and pound-foolish.

I would like to remind the House 
of an advertisement at  the time of 
elections in my place, Vellore.  In 
theatres, slides were shown and the 
people were asked by  the police to 
beware of counterfeit notes that were 
In circulation. This one advertise
ment is enough to show the incompe
tence, the inefficiency and  the im
portance of this Government.

Again, the Finance Minister speaks 
of lower-income groups in his Bud
get speech. He says:

“When real  income are eroded 
by increases in the cost of living, 
some compensation  to  the lower 
Income groups becomes  not only 
unavoidable but also necessary in 
the interest of maintaining  social 
harmony and good industrial and 
service relations.”

Let us look at the taxes he has im
posed. He has raised excise duty on 
coflfje and tea which, definitely goes 
against the interest of the  common 
man.  Amongst  the  cuts of Mr. 
Morarji Desai, the unkindest cut of 
all is the excise duty on aluminium. 
It is the poor people, the scheduled 
cute people, who are now switching 
over to aluminium from  mud-pots. 
At this juncture, the Finance Minis
ter h«s imposed a tax on aluminium. 
It is very unkind to the poor people. 
Is this the way of compensating the 
lower income groups? Is this the way 
you help the vulnerable section of the 
society?

Again, he has  raised the duty on 
synthetic fibre.  Because  of  this, 
hundreds and thousands of handloom 
weavers will be affected.  Our Un
met Minister hu got a pious wish* 
Ha says:

“It is my expectation that in the 
case of aluminium, rayon and syn
thetic fibre, it should be possible 
tor producers to absorb the increase 
in excise duty without any increa
se in  the prices charged to con
sumers."

He goes on to say:

"In any  event,  producers  ol 
these products will not be allowed 
to Increase their  prices  without 
prior  emulations with the  Gov
ernment."

I would like to ask him how many 
people have come to you, for prior 
consultation as to whether  to raise 
the price  or not.  When he rises 
to read his Budget speech, the prices 
go up throughout the country. Ifo 
merchant comes here  for  conulta- 
tion with  the Finance Minister or 
with  the Government of India.

Mow, I would like to come to the 
sensitive problem, rather one of the 
unsolved problems of this country, the 
language  problem. Leaving  apart 
the ways and means of  finding a 
solution to this problem, the Ministers 
often aggravate the problem by mak
ing some sort of statements.  Very 
recently, a Minister of State  has 
made a statement which has evoked 
so much criticism and anger through
out the country. I would  like to 
read the editorial of The Hindu  of 
April 21, 1967. It says:

It is amazing that a person hold
ing the position of Union Minister 
of State  for  Education  should 
have made en utterly irresponsible 
statement, which  is in  complete 
variance with  the declared policy 
of the Government of India.  Mr. 
Bhagwat Jha Azad is reported to 
have stated at a Patna reception 
given to him by the Bihar Hindi 
Sahitya Sammelan that the people 
should “wage a war against the con
tinuance of  English  and  make 
efforts for the all-round  develop
ment and progress of Hindi,  the 
national language of India”.
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Aa fcoa. J M k  What U wrong 
in that?

Shri g. VTswanathan: Re says that 
Hindi la the national language of India. 
According to him, Hindi alone  ia 
the national language. Then  what 
happens to the other languages? What 
happens to Telugu, Kannada. Malaya- 
lam and other languages? Are they 
not the national languages of  this 
country?  I can understand the love 
for one’s own mother-tongue; I can 
appreciate the love for one’s own mo- 
ther-tongue, but at the same time I 
would like to remind this House that 
the other languages must also be con
sidered. When you apeak of Hindi aa 
the national language of India, what 
about the other languages that find 
place in the VIII Schedule? Are they 
not national languages?  (Interrup
tions). Then what is the meaning of 
calling Hindi as the national langu
age? I know that most of the mem
bers who are coming from Hindi-spea
king areas would not agree with me, 
but I would stress my own point. All 
the national languages should be re
cognised as official languages. Unless 
the Constitution is amended on  this 
basis, you cannot satisfy the non-Hindi 
speaking people.  I would like  to 
remind the Minister of this. (Inter
ruption*'):

Mr. Speaker: Order, order. Please 
allow him to speak.

Shr| G. Viswanathan: The Govern
ment of India has recognised English 
as the associate official language of this 
country under the Official Languages 
Act, 1963. Again, the Union Govern
ment has accepted, and all the State 
Governments have accepted, the three- 
language formula. According to the 
ther-language formula, English should 
be studied in every school throughout 
India, whether it is a Hindi area or 
a non-Hindi area.  The Minister must 
be aware of this Resolution. How can 
he make such an absurd statement cal
ling that a war  should be  waged 
against English?

When I speak for English, It does 
not mean that I stand ter English; I

stand for my own  mother-tan gna. 
When you are in favour of  your 
mother-tongeu to be the national lan
guage and official language of India, 
why can’t I? Will you accept Tamil 
as the national language and the offi
cial language of India?  (Interrup
tions).

Shrimati  Lakshmikanthamma; Ac
cording to the Constitution, all these 
languages are national languages.

Shri G. Viswanathan: Then amend
the Constitution like that Let us have 
all the 14 or 15 languages as the offi
cial languages and not only Hindi or 
English. I stand for all the languages; 
all the languages should  be  given 
equal opportunity in this House. The 
other day, when Mrs.  Tarkeshwarl 
Sinha began her speech in  English 
some hon. members  wanted her to 
speak  in  Hindi  and
she  did  so,  I appreciate 
that. Am I not entitled to speak in my 
mother-tongue? Am I not entitled to 
be heard and under-stood by  other 
people? So long as simultaneous trans
lation in all other  languages is not 
made in this House, we are put at a 
very disadvantageous position. When I 
plead for English, it is not that I love 
English; I plead for English because 
English  confers no undue advantage 
on anybody, but Hindi confers undue 
advantage on a particular section of 
the society. This is complete discrimi
nation. We want that English should 
be continued until all the  national 
languages of India are accepted aa the 
official languages of India.

Mr. Speaker: He may come to the 
Budget now.

Shri G. Viswanathan: I welcome the 
UPSC’s proposal that all the 14 or 15 
languages will be the medium of exa
mination. 1 welcome this proposal. AS 
the same time, I would request the 
Minister for Parliamentary  Affairs 
who is present here that  immediate 
steps be taken for aimultaneoua trans
lation In this Houae ia all the other 
language! and our demand should not 
be ignored because we are not shoo
ting. 1 think they are treating us vwry 
IsdiflemOy. I want that simultaneous



irena1.uon a um BoU1e hl an u.e 
otbe:r ~ lbould be done jm. 
..&teir. I would lib to remind u.. 
Bou. of tM Conference. that WU beld 
ftr7 recenUy at Kodalkema1, the IDU· 
lliAdl ecmterence held by the atudenta 
or 1'9mllnad. 'l'hia muat an eye-opener 
lo tile Central Oovenunen\. Tbey 
•bould nOl keep quite becawre there 
II no qitation in this country, I know 
the anltwt. ot the Central Oovem-
ment. Unlela and uotil people ..itate. 
thq wlll not oome with a lelblatlon. 
l'bla hu been the attitude from the 
"17 be&lmlJna. from lh?. Mr. Nehru 
pJ'Omited ao many yean bkk it hlll 
yet to come in this Route. l hope that 
they wW brin1 the Amendment Bill 
IA du. ... ion and l am 1oq to wel-
c:ome It. But m;r opinion, the opinion 
of my Pwty and the opinion of the 
non-Hindi apeaki~ people Is this: 
until you recorntse all the national 
Jaquapa 11 the oftlci81 lanfuaaes or 
Jndia, E:nllltb should be continued u 
the tole olllcial lan1uaae Of UU.. coun-
try because it confers no Wldue ad-
''an\Qe over a particular section or 
the coinmunity or over a partkular 
rection of the IndJan people; otherwise, 
we will be put to a clindvantaae and 
\Ve wW be haviq a lot Of bardahip. 

Dr1mDU ltllldla .,._... (Bilhaur>: 
1 Jlnd that a new tendeney hu crept 
ln in this House recently, which hal 
been a IOU1'Ce of lnlpiration to many 
"' our •pnken he~. I do not mdD 
you, Sir, But I mean the hon. Nem-
ben from the Oppolitlon aide. It mq 
be a quett1on of the Blr'aphobt.; Jt 
JQlly be a question of the theory of 
-ncuumla in the apeech of Dr. Ram 
Jlanobar Lohla or H may be a queation 
of tbe lansuap contl'oVWSJ on wbleh 
the pre9loua ..,.u.r Suat wand 
eloquat. 

I would lib to conftne 1QH1f to the 
w.et and the budaet alone. I would 
ldre to .-iratulate the hon. J'lnance 
1l1Dlatw on blVtn, broulbt forward 
IUc:ta an dle1ent and such a wonderflll 
llc&dpt a~ thla junetuN. We ban to ........ ~ ..... . 

+• 
.... ~ ••'-: A wOlldulul 

l.udpt? 
11br1maU Slllldla llollatcl: Yu, I 

i..1o& upon \bla budpt in that w~. I 
am •ure that b7 the time I coaclude 
uy apeech, many of my hon. triendl 
'rill be convinced of tbal. Let tbalD 
live me a patient hevin,r. 

I would like to la1 that evUJ 
-budpt mirrors the need, and requin-
11iuta of tbe time. E•ery b\ldcet 
mlrrora tbe bacqround of tbe ecoDO-
mlc condition of the time. What la 
tile economic condition of th4t couatry 
toda)'? Let us not toraet that the 
prlcu have rlaen by nearly 46 per cent 
durinl the laat three years. Let ua 
not tor1et that the country Ja fraucht 
with famine of an unprecedented tJpe. 
Let us not foraet that devaluaOoD 
bas been accepted • a unlvenal fal· 
lure. Let ua not foraet al8o that then 
have been two ireat wan on our 
.frontiers. which have depleted our 
reaourcea to a sreat extent and which 
have forced ua to iocreale our natlonal 
expenditure on defence from RI. 300 
C?Tores to neari, Ra. HO Cl'O!ft DOW. 
Let us 8lao not foraet tbat there hal 
been population explosion !n tha 
c:ountey, and the population baa been 
increuinl very rapidly, at the rate 
of near)y a crore of population every 
year. Let us alto not f.ll'fet that wbat 
tbe other parties could have clone Jn 
the backlround of these thlnp. II 
Chere «nT PutJ' lHrlw tvblcb could 
have broulht forward a better budael 
today! I extend tbla cballen,. to all 
my Oppoaitton frlenda today. u theJ 
cannot unite even on a ainl'e matter 
like the Weat Aaian c:rilll, when tM1 
vnr nearly came to ll'owa,-tbank 
Oocl, there waa a little partitlOD be-
tween the two aldea there-if theJ 
eould pt into auch a fury and a furore 
ewer a ftre which wu ellQlated far 
away from our abont, can they think 
cooll7 and calm17 and unite la a 
matter reJatln1 to a Ire which 18 
.burnlnl In evetT hearth and home la 
India todaJT So, 1 wou·a CODll'atulate 
the hon. 1'inance MlnJ:lter on 611 
hcfcet. I _, .-. 1117 lloa. frilad 
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Shri Piloo Mody would also  agree
with me that this was the best budget
that could have been brought for
ward.

8hrt Piloo Mody: I do not agree.

Shrimati Sushila Rohatgi: I realise 
that we have socialistic goals and we 
have socia istic dreams,  and  those 
dreams can only come true when we 
take some drastic steps, and  apply
some drastic cuts.

The hon. Finance Minister has called 
a halt to deficit financing in his speech. 
I take this to be a very strong and a 
very bold step. I think that we have 
reached the take-off stage  of  the 
economy, and from this, it would be 
easy to heal all the wounds in  our 
economy; it wi 1 be easier for us to 
stabilise our economy and it will be 
easier for us, once we have diagnosed 
all the maladies  in our  economic 
lx)dy-politie, to sit down coolly and 
calmly and give our budget a con
valescent stage. After that is  done, 
it will be easier for us to take off and 
to soar in the winds of a'l  those 
dreams of socialistic pattern that we 
have had, and 1 think that within a 
couple of years or three years  we 
would be in a position to raise  the 
standard of living of the people.  I 
would certainly like to congratulate 
the Finance Minister on this.

But I have no doubt that this budget 
is conspicuous in certain ways; it is 
production-oriented; it encourages ex
ports and so on. But it has something 
to miss in it also, and that?  I am 
afraid, is this.  It is conspicuous by 
the presence of the federa’ structure 
of our Constitution.

17 hrs.

■ 1 personally feel that the budget 
must also mirror the politically chang
ing times.  Today lor the lint time

after the elections, we find that nearly 
SO per cent of the States are governed 
by non-Congress governments. So far 
the Central and State  Governments 
had the same party in power. Whatever 
P an was made was formulated by the 
Planning Commission and funds were 
allotted by the Finance Commission; 
the plans were taken up and, as  a 
matter of fact, they were implement
ed by the States.  But today in the 
changed context, I  feel  that  this 
federal structure makes it necessary 
for us to see, when the Constitution 
does not authorise, does not make it 
obligatory on the States to carry out 
the plans made by the Centre, whe
ther it would be .incumbent upon the 
States to follow the plans laid down 
by the Planning Commission. I would 
like this point to be studied.  Today 
the Central Government cannot  ask 
any State Government to levy  any 
tax; it cannot force any  State  to 
abolish any tax.  In the present con
text,  with many of the States Gov
ernments, as in Bihar, West  Bengal 
and UP, trying to gain popularity of 
the public, by their decision not  to 
impose any further taxation on  the 
people, by their decision a'.so to raise 
the dearness allowance—in UP I know 
this would cost about Rs. 10 crores—. 
how are they going to implement the 
Plans?

This is a point which has disturbed 
me.  I would certainly like to bring 
this to the notice  of the  Finance 
Minister. The  time has come when 
the Planning Commission must  con
sider this point whether  the  plans 
which it draws are going to be follow
ed by the various States or not The 
time has come when the Central Gov
ernment must also consider how far 
they can go in seeing that the plana 
which are necessary for the growth of 
any country must go ahead. It should 
not be left to the whims of State Gov
ernments alone, whether  the plans 
will be acceptable to them or.not. 
whether they would work within 
planned economy or not.
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I feel that planning is  a sacred, 
national subject and it should be  a 
joint venture of the States and  of 
Centre. It it up to the Centre to fix 
a certain ratio of assistance.  In the 
Third Plan, I find that UP bore 40 
per cent of the cost of its plans and 
the Central Government gave  about 
60 per cent assistance, I would like a 
uniform policy followed in this regard 
irrespective of the parties at the helm 
of affairs in different States, how much 
Cantreai grants would be forthcoming 
and how much the State would put 
in for the plans of development in the 
State concerned. We must  consider 
how far can the Central Government 
impose taxation  on the people  in 
general to help a particular State.

Secondly, I would like to point out 
that in the allocation of Central pro
jects also in States, there has been a 
little discrimination. In the first two 
Plans, UP had no central project what
soever.  In the Third Plan, we  had 
four project. Apart from the natural 
potentialities and natural resources in 
a State, this must be linked up with 
another consideration. I would  also 
suggest that the backward condition 
of the State and the population of 
the State should also be taken into ac
count.  I would make a humble re
quest that UP, which has nearly 17 
per cent of the total population of 
the country, and which has been given 
only 6 per cent of the total Central 
projects, should, in consideration of 
its backward economy and backward 
condition, be given a little more pre
ferential treatment in order that all 
the States in the country may come at 
par in the matter of development, so 
that States like Madras, Bengal and 
Bombay are not allowed to forge a- 
head leaving others behind. Therefore,
I would suggest that all these factors 
should be taken into consideration.

The per capita income at present in 
the country is Bs. 430 whereas it is 
only Ba. 3S0 in UP; in certain back
ward areas of UP, it is only Ba. 200.
I would urge upon the Finance Min
ister that all Omm factorsshould enter

into calculation in the matter of allo
cation of projects.

Then there is another factor. Though 
it has been a very good budget—and 
my challenge is still there—I would 
like to see corrected certain  small 
factors which go a long way in irri
tating minor and small scale indus
tries. I would take the case of the 
drug industry. There has been a price 
freeze in the drug industry.  As  a 
result, medium scale and small scale 
units have found it very very difficult 
to compete with the big units which 
have collaboration with foreign firms 
which operate in India. If it had been 
linked with some freeze on the raw 
materials it might have been easier for 
them to compete with them, but this 
policy of only fixing a ceiling on their 
price is a step towards exterminating 
and killing the indigenous drug indus
try.  I would also like to point out 
that that this matter should be taken 
into consideration because it has been 
the avowed policy of the Government, 
from time to time the Government has 
declared so, to encourage indigenous 
industry and give it all sorts of incen
tives.  If the Government wants to 
carry this out, it must see that these 
small matters are mended in time.

This budget is trying to give incen
tive to various industries in the form 
of loans and concessions and in  so 
many other ways. It is a very com
mendable  step,  but I  often find 
that people have to worry about the 
bi'la which are pending in the name 
of the Government, both at the Centre 
and in the States. I do not understand 
this Incompatibility of the Government 
extending support in the  name  of 
loans on the one side, while it depri
ves these firms of their  legitimate 
dues from Government in the form of 
bills. These little things should  be 
mended in time.

The most Important problem which 
faces us today is food shortage; I am 
glad that Government is aware of It 
and is giving it top priority, but I am 
afraid that the sense of urgency Is 
still missing.  I would like this food 
shortage to be tackled on a war foot-
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inc. It there is only a 8 to 10 par cent 
shortage, it can be easily combated 
either by austerity or (topping wastage 
of any kind. I would not only appeal 
to all the members of the House,  to 
all the housewives of the country, to 
everybody concerned, that  food  is 
a vital necessity, and the more we go 
on begging, it oo'y  disgraces  the 
House and the country, it only humi
liates us, but I would also venture to 
suggest that just as we are trying to 
link the country through a network 
of airways, the Government should 
provide a  network of  waterways. 
Every farmer should be provided with 
cheap, if possible even free, water. I 
think our farmer has the potentiality 
of producing much more than he is 
doing now.

For instance, sugar is  the  chief 
industry in Kanpur. I have talked to 
the people there, and I find that the 
research carried on in the  Central 
Sugar Institute, Kanpur, Indicates that 
if they are able to provide 8 to 9 per 
cent irrigation more there, the sugar 
yield is much more. As against that, 
we find that because of the inadequacy 
of water, our main  industry,  the 
sugar industry, is going away from 
UJ5. to the South.

Therefore, I would beg the Finance 
Minister to cut down the trimmings 
of administration. I would even sug
gest that, as we have a phased plan, 
we shoud also have a phased plan for 
cutting down the administrative ex
penditure. I am told the administra
tive expenditure is nearly 30 to 35 
per cent. It is for him to state the 
veracity of that.  Anyway, we have 
no right to spend so much on our ad
ministrative expenditure alone. I am 
sure that if the Government makes a 
cool, collected programme, in a phased 
menner, without retrenching  people 
straightway in the present economic 
crisis but without extending recruit
ment any further, streamlines the ad
ministration fu'ly, it can make a start 
and realise, how much  expenditure

can be cut down in due course, even 
if we have to wait for a year or two.

I am sure water expenditure can be 
cut down and can be utilised for irri
gation purposes,- because that is  the 
primacy necessity of the day.

I have been told by some people that 
this fad for felling down trees has 
told very heavily on our  economy 
today. There has been a tendency to 
go back to afforestation,  but  great 
damage is being caused, and  some 
peop e say that that the system  of 
afforestation must be speeded up, and 
there should be a directive given by 
the Centre that all  such  schemes 
should be encouraged and  anything 
which boosts production should  be 
given every incentive.  There  are 
certain areas and I would specify the 
area round Jhansi, the  Rohilkand 
division. We are told that the soil there 

*ood. Peo»l* haxe auto
mated official reports that, if irriga
tion facilities aro provided, that area 
alone would be able to provide suffi
cient food for the entire State  of 
U.P.  I would request the Finance 
Minister to go into that. Medium irri
gation and  agricultural  production 
should ba given top priority.

There is stagnation in the  textile 
industry in U.P. as in  other parts 
also.  When the companies  in U.K. 
faced a crisis sometime  back, they 
passed a Textile Renovation Act and 
subsidised the mills and  eventually 
they stabilised. Textile  industry is 
one of the  major  industries  and 
especially so in U.P.  Renovation is 
the need of the  day.  Government 
should take steps to renovate  these 
mills so that they can be  put on • 
strong footing to compete with other 
efficient mills.

In my constituency there are some 
areas  where the soil is white  and 
nothing could be grown. It is called 
tnutti.  Some research was carried 
out of this soil and we were informed 
that 20 to 3$ par cent cultivation osn 
be done in these  areas. I  would 
request the Finance Minister to seat
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tor detail* about this place and  if 
possible to make thia a cultivable land. 
About a lakh of acrea or two lakhs 
of acres in U.P. alone could thus be 
brought to cultivation.  la the pre- 
cent crisis every acre of land mat
ters.

There is a craze  to  industrialise 
the cities. Agriculture and industry 
must go together. I do  not under
stand why industries must be located 
in lands which give a good harvest.
1 would even say that the grow more 
food campaign can  be  compatible 
with greater industrialisation only if 
good lands are not  destroyed  lor 
building new constructions for indus
tries. With these words, I thank you. 
Sir.

Shri Seqneira (Goa,  Daman and 
Diu): Mr. Speaker, Sir, on page 125 
of the Defence  Services  Estimates 
for 1967-68, it says  that one of the 
canons of financial property  is that 
every public officer should  exercise 
the same vigilance  in  respect  of 
expenditure incurred from  Govern
ment revenues, as a person of ordi
nary prudence would exercise in res
pect of the expenditure of his own 
money.

The revenue expenditure  as per
centage of net national  output  has 
gone up from 4.42 per cent in 1955-56 
to 5.84 per cent in  1960-61 and to 
9.03 per cent in 1964-65 and in abso
lute terms it has increased in 1967-68 
by 46.66 per cent over 1964-65. When 
that is so and when the  appropria
tion of people's money through taxa
tion as percentage of net na:lonal out
put, has increased from 4.42 per cent 
in 1955-56 to 5.16 per cent in 1960-61 
and to 7.81 per cent in 1964-65;  in 
absolute terms in 1967-68, this year, 
S3 per cent over 1964-65,  I submit 
that this canon is not only not being 
followed but it is  being  trampled 
upon.

The Government which is supposed 
to  be a service  organisation has 
become a self-servicing organisation. 
U tha. intention Is to tax the rich, to 
feed the poor, I have no quarrel. But

when it is to tax everybody, to sup
port the Government and perpetuate 
a Parkinson’s paradise, 1 think some
thing should be done about It.

Almost everytime, at budget time, 
everyone agrees that something must 
be done, but everytime, we are told 
because of  the  difficult  economic 
situation, we must be careful,  and 
nothing is done, and the  situation 
keeps getting worse and worse every 
time. 1 submit that there is need for 
a change in approach and in perfor
mance right now; I have tried  to 
place myself in the unexcised shoes 
of the hon. Finance Minister and to 
ask myself what I would do in this 
situation.

To the hon. Minister, 1  offer the 
conclusions that I have reached,  as 
my humble suggestions for consider
able improvement. I belive that any 
over staffed organisation is in efficient.
I believe that to put through a crash 
programme, you need  an  efficient 
organisation. I believe  that  when 
there is slight, just slight understaff, 
ing, everyone tries a  little  harder, 
works a little more. 1 would, there
fore, insist upon a ban on  further 
recruitment in Government. I would 
suggest an age-limit of 50 in Govern
ment service, and insist on the enforce
ment of this limit.  I  would  thus 
infuse fresh blood, fresh thinking into 
all cadres of the Government; unlike 
the hon. Minister of Planning I like 
bright young men. I believe that we 
must cut costs. X believe that difficult 
situations call  tor a  change  from 
complacency to dynamism.

I would start with revenue expendi
ture: I would cut unilaterally, mildly 
drastically four per cent from every 
demand except debt services. That 
would give me Rs.  87.04  crores; I 
would retain in reserve two per cent; 
that gives Rs. 43.52 crores. I would 
to tell each Ministry, in each State. I 
have only cut four per  cent, and I 
expect you do all that you have plan
ned. I have Rs. 43.52 crores in reserve 
and I will judge you, your efficiency, 
by your ability to stay away. I would 
make disbursements from my reserve
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fund subject to my personal sanction. 
I would judge my own efficiency by 
my ability to carry all of it into the 
next budget. I would be  left with 
Rs. 43.52 crores to use effectively.

I believe in the social control of all 
enterprises through the people and not 
Government which is a bad manager, 
through exercise of consumer prefer
ence and investment by the people in 
equities. I would therefore place addi
tional purchasing power in the hands 
of the people.  I would  exempt all 
earnings up to Rs. 12,500 per year from 
income-tax. That  would come  to 
Rs. SO crores; I would exempt all ear- 
ings from Rs. 12,501 to Rs. 30,000  a 
year from  special  surcharge;  that 
comes to Rs. 3.75 crores. I would give 
a relief of 15 per cent on  total tax 
payable on  all  earnings  between 
Rs. 12,501 and Rs. 30.000; that comes 
to Rs. 9 crores. I would give a relief 
of 10 per cent on all earnings between 
Rs. 30,000 and Rs. 50,000 a year; that 
gives Rs. 5.10 crores. \ would give a 
relief of five per cent on all earnings 
between Rs. 50,001 and Rs. 1 lakh: that 
gives Rs. 3.10 crores. Total Rs. 50.95 
crores. By doing this, I would have 
placed Rs. 50.95 crores of additional 
purchasing power in  the  hands of
1,230,000 people and added to the sav
ings and investment by the people in 
equity. I would have at least Ml,264 
less assessments to make. I would 
have probably 5,832 spare assessing 
officers in the income-tax department, 
whom I would send to public enter
prises as economic inspectors to get at 
least the same gross profit margins as 
they demand from private sector in 
their assessment.

I would be left with a small deficit 
of Rs. 7.43 crores. I would go to my 
capital disbursements and apply the 
same standard and the same system. 
On Rs. 933 crores, I would cut 4 per 
cent, i.e. Rs. 37.32 crores.  I would 
retain 2 per cent, i.e. Rs. 18.66 crores.
I would add this to the reserve fund 
of Rs. 43.52 crores to  get Rs. 62.18 
crores in reserve. I  would use the 
other 2 per cent to offset the deficit of

Ra. 7.43 crores and I  would be left 
with Rs. 11.23 crores.

I would now turn to excise, which 
is the main burden of taxation on all 
people. I believe that  any tax that 
adds to the cost of necessities of com
mon people should be  cast aside, in 
favour of taxes on luxuries of some or 
even all people. From my budget pro
posals, I would forget about additional 
excise on coffee and tea, footwear and, 
cotton textiles. 1 would set aside for 
the present the proposals I had made 
on motor spirit, petrol and lubricants 
and cigarettes. The loss of revenue 
would be Rs. 73.05 crores. I would 
then remove completely the basic ex
cise duty on  tea, coffee,  vegetable 
oils and fats, soaps, cotton fabrics, cot
ton yarn, woollen fabrics, woollen 
yarn, kerosense, medicines  and the 
additional duty on textiles. The loss 
in revenue would be Rs. 216.12 crorei. 
The total loss in revenue  would be 
Rs. 289.12 crores.

I would then double the basic excise 
duty on tobacco, motor spirit, refri
gerators and air-conditioners and I 
would charge 50 per cent more  on 
non-specified petroleum  products.  I 
would trople basic duty on motor cars, 
not including trucks,  and cosmetics 
and cigars and cigarettes.

Aa hon. Member:  What  about
liquor?

Shri Sequeira: That is a state ub- 
ject; that is not taxed by the centre.

The gain in revenue would be Ra. 
200.96 crores. With these proposals, I 
would have not only  arrested  but 
reversed the rise in  price* on some 
very essential commodities. I would 
have taken Rs. 290 crores from a few 
and put Rs. 289 crores into the pocket 
of many millions. I would still be left 
with a net surplus in excise of Ri. 1.79 
crores.

1 believe that decisions  are  only 
sound when based on well-program
med statistics of recent vintage.  I 
would spend all of the Rs. 1.79 crores 
in equipment to process my data and 
qualified man on contract, not service.
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to Government to plan my systems, 
collect and analyse my data and advise 
me in my decisions. I would still have 
Rs. 11 crores in savings left. I would 
use them from time to time during the 
year to keep the fact of falling prices 
constant by selected reliefs in direct 
taxation; or, I might use them to offset 
a rise in price of sugar when the 
sugarcane price goes up.

Having done this, in my budget pro
posals, I would try and set in motion 
a series of examinations into various 
aspects of government collections and 
spending.

Aa bon. Member; is it a parallel 
budget?

Shri Sequeira: These ar* my sugges
tions.

Mr. Speaker: Allow him to make a 
budget. Do not interrupt him. He is 
getting trained in the preparation of 
a budget.

Shri S. S. Kothari (Mandsaur): He 
and the Planning Minister should sit 
together.

Shr] Sequeira: Of my tax revenue, 
customs, excise and corporation  and 
income tax provide me with 98.06 per 
cent of the revenue and it cost me 1.22 
per cent of the revenue collected on 
collection charges. All the remaining 
charges like estate, wealth, expendi
ture, gift, land revenue, state excise, 
vehicles, sales tax, other taxes, stamps 
and registration lees together give me 
1.94 per cent of my tax revenue and 
cost 12.82 per cent of revenue produc
ed to collect. On estate  duty  the 
revenue is 30.59 and cost of collection 
is 18.49. On stamps the  revenue is
548.00 and cost of collection is 424.44— 
there is very little left, t would exa
mine and decide which taxes I could 
do away with, how I could reduce 
prices as a result.

There la the question of income-tax 
arrears. I learnt from tta department
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the other day when I asked for infor
mation, that these arrears have not 
been classified into income ranges or 
types of assessees. How are you going 
to collect if you do not  know from 
where to collect.

Shri Umanath: it is not meant for 
collection.

efftrl Seqaelr*: A large part of our 
expenditure today is on defence. We 
are building massive defence establish
ment which is an expensive proposi
tion. Have we considered whether 
we should build a smaller establish
ment, a  smaller  permanent  cadre 
where the officer to rank ratio is much 
higher than now with a  large and 
cheaper part-time para-military back
ing?

On irrigation, why did it take so 
long to realise that surface  water 
dries up with any drought and sub
soil water never dries?

Mr. Speaker: The  hon. Member
has to conclude  in  another  two
minutes.

Shri Sequeira: Sir, I  offer these 
observations to the  hon.  Finance 
Minister as humble suggestions and 
I request his careful consideration.
I would like to give him one point
ed reminder.  The  generation for 
whom we were told we are suffer
ing, the ones  who  would benefit
from our suffering, are already here. 
They were born in free India, they 
are growing in free  India.  They
want better lives for  themselves, 
not for their  children.  Time,  Sir, 
is no longer on our side.

17.29 hrs.

“SHIV SENA*” 

ShttmaU Siueela Gopaian (Ambala-
puzha):  Mr. Speaker, Sir, Shiv Sena
was organised during the last general 
elections.  It has a political motive. 
Throughout the election period they 
were terrorising the people in a cer
tain area. It was published in the 
papers that even the Home Minister

disewdeo.


